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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 161/2020

Hirvayee Paryavaran Sangh APPLICANT
V/s
The Manager,

M/s Amul Satellite Dairy Pvt Ltd, Pune
and others ... RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO.1

MAY IT PLEASE BE THE HON’BLE TRIBUNAL

1. The Respondent No.l is filing the present reply to opposc the
admission of the present application and craves leave to this Hon bl
Tribunal to reserve its right to file to detailed reply as and when
necessary. This Respondent has peruscd the copy of the Application.
This Respondent has not specifically traversed each and every
paragraph of the Application. Any averment not specifically
answered may therefore not be deemed to be admitted and nothing
in this reply shall be deemed to be admitted by this Respondent
unless specifically admitted. The Applicant herein had sent an

Affidavit stating that he wishes to withdraw the present
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Original Application. Copy of the said Affidavit as received by
post by the Respondent No.l is annexed hereto and marked as

ANNEXURE — R-1.

2. The Respondent states that the Respondent is very deeply
concerned about environment and is engaged in Corporate Social
Responsibility (CSR) activities such as Tree Plantation, Rural
Sanitization Campaign, Dairy Demonstration Farm etc. and
therefore all the allegations as contended by the Applicant in the

Original Application are denied by the Respondent in toto.

(A)PRELIMINARY OBJECTIONS

(i) LIMITATION

3. This Respondent states that this Hon’ble Tribunal does not have
Jurisdiction to try, entertain and dispose of the present Application
as, the same is not within limitation as well as the same is hit by
principles of Limitation within the meaning of provision of
National Green Tribunal Act, 2010 (herein after referred to as “as
said Act”).

4." This Respondent states that the settled law requires this Hon’ble
Tribunal to fully adjudicate and decide the issue of limitation as a

preliminary issue before any possible adjudication of any merits in



the matter. Hence, this Respondent is advisedly not dealing with
the contents to of the application filed by the Applicant on merits
and reserves its rights to deals with the merits of the matter upon
decision of preliminary issue jurisdiction.

. The Hon’ble Bombay High Court and the Supreme Court of India
have on the interpretation of various statutes held that when
statutes prescribe a shorter period of limitation and different
scheme of limitation, the provision of the limitation Act is
excluded and the Court/Tribunal must apply the period of
limitation as prescribed in the specific statutes while exercising the
powers. In the view of this the application preferred by the
Applicant is totally misconceived and liable to be dismissed.

. The present Application filed by the Applicant upon plain reading
of Section 14 & 15 of the Said act is barred by law of limitation.
For better understanding of the provision of the said Act, Section
14 of the said Act has been reproduced herein below for ready
reference

“I4. Tribunal to settle disputes. —

1. The Tribunal shall have the jurisdiction over all civil
cases where a substantial question relating to environment
(including enforcement of any legal right relating fo
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environment), is involved and such question arises out of the
implementation of the enactments specified in Schedule I.

2. The Tribunal shall hear the disputes arising from the
questions referred to in sub-section (1) and settle such
disputes and pass order thereon.

3. No application for adjudication of dispute under this
section shall be entertained by the Tribunal unless it is made
within a period of six months from the date on which the
cause of action for such dispute first arose:

Provided that the Tribunal may, if it is satisfied that the
Applicant was prevented by sufficient cause from filing the
application within the said period, allow it to be filed within
a further period not exceeding sixty days.

7. On bare perusal of section 14 of the said Act, an Application

raising substantial question relating to environment (including
enforcement of legal right relating to environment) has to be filed
within a period of six months from date on which the cause of
action for such dispute “first arose” provided that ,this Hon’ble
Tribunal may, if it is satisfied that the Applicant was prevented by
sufficient cause from filling the Application within the said period
allow it to be filed within a further period not exceeding sixty days.
In the present case the application is totally barred by Limitation,
as no cause of action ever arose in the present matter according to
the Respondent.Even otherwise from the bare perusal of the

application filed by the Applicant the cause of action for filling the
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present Application first arose on January 2015, when the
Applicanthas seen the alleged so called chemical based water
discharged in River Bhima and it has come to his knowledge. The
present Application is filed on 24™August 2018 as can be seen
from para 2 of Limitation Clause at Page 11 of the Application.
The present Application has been filed by one Mr. Vijaykumar L.
Jethe who is not the resident of the Village Chandoli is
blackmailing and always threatening the Respondent for extorting

money on one pretext or the other.

. The present Applicants have been made a proxy litigant and under
their name the party having vested interest has dragged the
Respondent to the Hon’ble Tribunal. The Applicants are
unnecessarily hampering the operation of the plant and denying the
benefits to numerous employees and their families for their vested
interest. In-fact the Respondent, Amul Satellite Dairy, Pune is Unit
of Kaira District Cooperative Milk Producers Union Limited
Anand Gujarat, which is a farmer cooperative society & well
known as “Amul Milk - The Taste of India”. The parent plant was
established in the year 1946 by the farmers to abolish the traders in

milk business. It started milk processing at Amul Satellite Dairy

|23



Pune to supply good quality milk & milk products to consumers in
the Pune District. On request of milk producer farmers in the Pune
District, Amul started collecting milk for milk producer farmers in
the Pune District. Presently, Amul is collecting more than 3 Lakh
Litres of milk from 12000 milk producers’ farmers which is
received, processed at ASD Pune & left over milk is sent to
AmulVirar Dairy, Palghar Mumbai. In order to protect the
environment from pollution, we have planted more than 1000 trees
across 150 milk collection centers. We are taking special drive
every year for tree plantation. Hence, on this ground the present
application be rejected.

. It is submitted that the present application is barred by limitation
u/s 14(3) of the NGT Act, 2010 which prescribes a period of six
months for filing an application from the date on which the cause
of action for such dispute “first” arose, extendable by a further
period of 60 days thereafter, provided that the Applicant may show
by a sufficient cause that the Applicant was prevented from filing
such an application in time. Further, the Applicant has also sought
to file an application under section 15 of the said act which also
provides for the aforesaid words “the date’, “cause of action” and

“first arose”
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10.The application was filed on 24™ August 2018. The averment in the

application relating to limitation is reproduced herein below:

“Limitation:

2. That the first cause of action is arose from January

2015 to August 2018 for filing this application and the same

cause of action is continuing till today. Therefore this

petition being filled by the Applicant well within limitation

period.”

11.1t is submitted that the date of knowledge has absolutely no

application while interpreting the provisions of Section 14 and 15

of the NGT Act. The said Act is a special enactment and hence,

there is a statutory prescription of the special period of limitation

under Sections 14(3) and 15(3) of the said Act, which will certainly
exclude general law of limitation.

12.Further, the application of the principles of recurring and/or

continuing cause of action for the purposes of disputes under

Sections 14 and 15 of the said Act would lead to serious anomalous

and undesirable consequences. That the Legislature while enacting

the statute purposely used the words "first" for "cause of action” to

file an action before the Tribunal. That the Hon'ble Supreme Court
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in the case of L.C. Hanumanthappa vs H.B. Shivakumar (2016) 1
SCC 332 has held that the word 'first' has been used between the
words 'sues and 'accrued'. This would mean that if a' suit is based
on multiple causes of action, the period of limitation will begin to
run from the date when the right to sue first accrues. To put it
differently, successive violation of the right not give rise to fresh
cause and the suit will be liable to be dismissed if it is beyond the
period of limitation counted from the day when the right to sue first
accrued.

13.That in a catena of cases, this Hon'ble Tribunal has also taken the
view that limitation period begins to run from the date when the
cause of action first arose including in Application No. 33 of 2016
Jai Javan Jai Kisan and Ors. Vs Vidarbha Cricket Association and
Ors. ; O.A. NO. 179 of 2016 Graminee Environment Foundation
vs. Balaji Infrastructures Ltd. and Ors, OA No. 95 of 2014 Mr.
Suresh WamanDhavale and ors. vs MOEF and Ors

14.Similarly, section 15(3) of the act contemplates that no application
for grant of compensation or relief or restitution of property or
environment shall be entertained unless the same has been made
within a period of five years from the date on which the cause of

action for such compensation first arose.
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15.1t is submitted that cause of action for filing an application under
the provisions of the Green Tribunal Act, 2010 cannot accrue on
the day when a person discovers the act of environmental damage.
This Hon’ble Tribunal has rejected the proposition of ‘Discovery
Rule’ being applicable to patent event perceptible to the public at
large and therefore by no stretch of imagination can the cause of
action for filing an application under the provisions of the said act
could accrue on the day when such environmental damage is
discovered by the party. The Applicant has thus approached this
Hon’ble Tribunal with the sole intention to overcome the difficulty
of limitation under the act, has approached this Hon’ble Tribunal
with unclean hands. Therefore, the present Application under
section 14 and 15 of the NGT Act, 2010 is clearly barred by
limitation.

16.The present Application does not disclose any cause of action for
filing the present application, rather it does not substantiate that
when the cause of action first arose in accordance to the provisions
of Section 14 of the National Green Tribunal Act, 2010. The
Applicants are also seeking relief under Section 15, but have not
submitted Form No.II as required under Rule 8 of the National

Green Tribunal (Practice and Procedure) Rules, 2011. The



)2
Applicants have also not paid 1% stamp duty as required under
Rule 11 of National Green Tribunal (Practice and Procedure)
Rules, 2011. The main nucleus of the Application revolves around
the seeking compensation and hence the Application is barred in
accordance with Rule 14 of the National Green Tribunal (Practice

and Procedure) Rules, 2011.

(ii.) MULTIPLE CAUSES OF ACTION

17.From the limitation clause as averred by the Applicants in their
application it is crystal clear that the application has been filed
under the provisions of Section 14, 15, 16 & 17 of the NGT Act,
2010. This Hon’ble Tribunal in the case of VikasTripathi vs MOEF
dated 1 October 2014 in Application No.17 of 2013 has held that
an application cannot be entertained on multiple causes of Action
and the same is barred by Rule 14 of the National Green Tribunal
Procedure & Practices Rules, 2011. The prbvisions of Section 14
and Section are independent and cannot be combined as one gives
an original jurisdiction to this Tribunal, while the other gives
appellate jurisdiction and hence a combined application is thus not

maintainable and ought to be dismissed.



(B) FACTS

18.The Respondent No.1 has received the Vasundhara Award from
the Respondent No.4 in the year 2015 for showing excellent
performance in Environment. The Respondent No.1 herein has
received the Consent to Operate dated 1.8.2016 and the same is
valid and subsisting till 30.4.2021. The Respondent No.1 is
following the Consented parameters in mentioned in its Consent.
The Copy of Consent to Operate dated 01.08.2016 and the copy of
Vasundhara Award Certificate is annexed hereto and marked as

ANNEXURE ‘R-2’ and ‘R-3’ respectively.

19.The RespondentNo.4 caused the visit to the ‘plant of the
Respondent No.1 on 9.7.2016 and the observations of the
RespondentNo.4 were found to be within the parameters and as
well as the analysis reports are also found well within the
consented parameters. Subsequently, another visit was caused on
12.6.2018 and once again, the Respondent No.1 was found to be
adhering to the consenting norms and there was no violation
recorded by the Respondent No.4 The effluent treatment plant has
been installed by the Respondent No.1 and as per the request of the

Respondent No.7, the villagers in and around has been demanding



the treated water for using the same in their agricultural lands. The
Copy of Visit Reports dated 09.07.2016, 12.06.2018 are annexed

hereto and marked as ANNEXURE R-4 collectively.

20.The functioning of the ETP of the Respondent No.1 is shown in the
flow chart, which is annexed to the present reply and the said chart
clearly depicts that the discharge is taken care by the effluent
treatment plant, which is inspected by the Respondent No.4 on
timely basis as well as timely samples are being sent to the private
laboratories. The Respondent No.4 has called the visit on
19.9.2019 and the samples have been duly tested by the
Respondent No.4 and the same are found to be within the
consented parameters. The Analysis Reports received from the
Respondent No.4 are also annexed to the present reply and the
same are found within the consented parameters. The Copy of the
Flow Chart of the ETP operation is annexed hereto and marked as

ANNEXURE R-5and the copy of visit report dated 19.09.2019 is

annexed hereto and marked as ANNEXURE R-6.

(C) PARA-WISE REPLY

21.With respect to Para Nos. 1 and 2, the Respondent does not wish to

offer any comments.
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22.With respect to Para Nos. 3 and 4, the contents therein are denied
by the present Respondent. The Respondent No.1 has not indulged
into any discharge of waste or effluent in river Bhima, as alleged
by the Applicant.

23.The Respondent submits that in the contents to Para 5 of the
application, the Applicant sought to invoke Sec. 14 to 16 of the
National Green Tribunal Act, 2010. The Respondent states that,
the same is impermissible in accordance with the provisions of
National Green Tribunal Act, as Sec. 14 deals with the original
Jurisdiction of the Tribunal, whereas the Sec.16 deals with the
Appellant’s jurisdiction and hence, invoking both the provisions is
impermissible and thus, the application is required to be dismissed
on this count alone.

24.That, with respect to the Para No.l it is matter of record, and
hence, no comments are officered by this Respondent.

25.With respect to Para 2, it is submitted that, the said averment is
vague and the Applicant has not furnished the material particulars
of the affected persons and hence, the same are denied by this
Respondent. The Respondent in fact submits that the Respondent
has carried out tremendous developmental work in village

Chandoli and the villagers have time and again co-operated with



the Respondent No.1. In fact, most of the employees, working with
the Respondent No.1 belong to the said village. The Respondent
has also carried out various developmental work, such construction
of roads, plantation etc. It may be also worthwhile to mention
herein that, the villagers in fact demand the water, which has been
treated in the effluent treatment plant for their uses and the said
documents are being filed on record.

26.With respect to Para 3 to 6 are the matters of record and does not
require any comments from this Respondent.

277.With respect to Para 7 and 8, the contents therein are denied by the
present Respondent. The Respondent No.1 submits that the
Respondent has not received any notice and/or order from the
Respondent Nos. 4 and 5 till date. As stated carlier, the pleadings
therein are as vague as it could be no material particulars are
annexed by the Applicant. The Applicant is beating behind the
bush and is harassing the present Respondent and is trying to extort
money by blackmailing the Respondent and by filing such
frivolous cases.

28.With respect to the contents of Para 9, the same are denied, as the

Applicant has once again not disclosed the material particulars and



is merely alleging the so-called environmental pollution against the
Respondent No.1

29.With respect to the Para 10, the notice having been received by the
Respondent No.1 and has been duly replied therein and reply
which has been annexed by the Applicant speaks for itself and does
not require to be mentionedin detail in the present submission.

30.With respect to consents of Para 11, the said letter is denied and
that as earlier stated that the villagers are in complete cooperation
with the Respondent No.1 and as time and again extended their co-
operation for the smooth functioning of the Respondent No.1
Dairy.

31.With respect to the para 12, the contents therein are not admitted
and are denied by the present Respondent.

32.With respect to Para 13 and 14, the contents therein are not
admitted and denied. The Respondent No.l states that, the
Respondent Nos. 4 and 5 have not taken any action against the
present Respondent, nor they have given any notice or passed any
adverse order against the present Respondent. The present
Applicant is in fact is not the resident of village Chandoli and
hence, so-called hue and cry created by him pertaining to the

environmental pollution is farce.



33.The Respondent No.1 submits that, the contents of Para 15 are

denied and that the note of the said para has been taken by this

Hon’ble Tribunal in Para 10 of the order dated 27.7.2020 and the

Respondent would this like to respond to the same in the tabular

form as follows: -

Point No.10 - Information

S.No

Points

Compliance

Distance of unit from the water

bodies

Approximately 75 mtrs

from River Bhima

Total quantity /consumption of
the water in the unit (KLPD)

110 CMD

Total discharge of water (KLPD)

92 CMD

AN

Status of the ETP/STP in the unit

ETP is operational/STP
tank is established

Capacity to treat the water

240 CMD

Total quantity of water untreated

100% water treated

Re-use of treated water

25-30 KLPD

R | N W

Manner of disposal of untreated

water

100% Water treated

CPCB/
SPCB for extraction of ground

Authorization  from

water

No bore well or well.
Water is purchased

from outside

10

Manner of disposal of solid

waste

It is used for gardening

11

Manner of disposal of plastic

Converted in granules

13y



waste
12 Number of drain discharge | 1. Line for discharge of
water-treated/untreated water | Treated Water & re-use
into the water bodies in operation.
2.No option for
discharge of untreated
water in factory as
100% water is treated.
13 Underground water quality No bore well or well.
Water is purchased
from outside
14 BOD level and other parameters | Treated water BOD is
of water —Treated/Untreated /|less than 100 (record
nearby water bodies available in Lab)
15 Any other information relating to | External testing of raw

air pollution, water pollution,
solid waste, hazardous waste and
remedial measures which are

required to be PDF

and treated Effluent is

being done at
Accredited Lab.
Testing for Air, Noise
Level, Stack
Monitoring and
Effluent testing are
being  done  from
government approved

Lab.

JAs



34.With respect to the contents of Para 16, the same are denied and is
mere repetition of the Applicant of the earlier narrated paragraphs,
which the present Respondent has thus denied.

35.With respect to the Ground A of the application, the Respondent
No.1 has taken due care to protect the environment and has
installed effluent treatment plant at its premises and that the
samples are taken care by the Respondent Nos. 4 and 5, and they
have not found any violation on the part of the Respondent No.1.

36. With respect to ground B, C, D &E, the Respondent No.1 does not
wish to raise any comments in regard to the contents of these
grounds, as these are in general nature and not specifically alleged
against the present Respondent No.1.

37.With respect to the contents of Para 17, the said contents therein
are not admitted by the present Respondent and the same are
denied, as stated earlier, the Respondent Nos. 4 and 5 have timely
taken the samples from the affluent treatment plant of the
Respondent No.1 and they have not found any violation therein. It
may be worthwhile to mention herein that, the Respondent No.1

also }thus, testing from a private laboratory duly recognized by the

MOEF&CC and that all these samples as tested have been found -

within norms. The copy of the analysis reports of various dates
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from 2016 and detailed test report dated 10.01.2020 is annexed

hereto and marked as ANNEXURE R-7 collectively.

38.The Respondent submits that the so called sample reports annexed
by the Applicant have not been served upon Respondent no.1 and
has neither been annexed to the copy of Original Application which

is served upon the RespondentNo. 1.

39.With respect to para 18 the contents there in are false and denied.
The Respondent submits that the so called photographs annexed by
the Applicant have not been served upon Respondent no.1 and has
neither been annexed to the copy of Original Application which is

served upon the RespondentNo. 1.

40.With respect to para no. 19 and 20 and 21, it is submitted that, the
said contents are denied and not admitted by the present
Respondent No.1. The Respondent no. 1 has already stated in the
present reply that the present original application is barred by
limitation and that if the Applicant was aware of the alleged
pollution in the year 2015 the Applicant has failed to substantiate
the averment as to what prevented him to wait and file the case in

August 2018. The Hon’ble Tribunal has Jurisdiction to deal with



the cause of action which has arose firstly and cannot deal with

continues cause of action u/s 14 of the Act.

41. It is further submitted that the Original Application is based on
bald allegations against the complainant and evidence of any
alleged environment pollution has been placed before this Hon’ble

Tribunal to initiate any further enquiry.

42.1t is also submitted that the Respondent is strictly following all the
norms of the consent to operate and is abiding law thus no question
of any pollution by way of discharge thus arise and therefore the

Original Application is required to be dismissed in limini.

43.Thus it is therefore prayed that —

a. The Original Application may kindly be dismissed with

exemplary cost.

PUNE @

DATE /11/2020 (Dr. Anil RaghunathKavtekar)
: GM (Milk Proc.)
M/s Amul Satellite Dairy Pvt. Ltd.
Respondent No.1
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 161/2020

Hirvayee Paryavaran Sangh APPLICANT
V/s

The Manager,

M/s Amul Satellite Dairy Pvt Ltd, Pune

and others ... RESPONDENTS

AFFIDAVIT IN SUPPORT

I, Dr. Anil Raghunath Kavtekar, Age: Adult. Occu.: service. having
address at Pimpri, Pune, the Assistant General Manager (Milk Proc). of the
Respondent No.1 hereinabove, do hereby state on the solemn attirmation

that: -

1. I say that I am working as AGM (Milk Proc) with the Reépondent
No.1 Company. I am duly authorised to file the present Affidavit. I

pij Y
MAHARASHTRA
. Ragd. No. 81438

i ‘,\\, EX?'Q}“_
"\\‘“?"‘;%;\1‘8'9”“"5@{{
X 1

\..M E “.ﬁ ’ e
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am aware of the facts and circumstances of the present case and

hence I am able to depose the same on oath.

2. That the Respondent No.1 is filing the present Reply. The facts and
circumstances are well set out in the main body of the Reply. The
Respondent No.1 adopts, confirms, maintains, repeats and
reiterates whatever has been stated in the main body of the Reply
and for the sake of brevity, convenience, and in order to avoid
repetition, craves leave of this Hon'ble Tribunal to treat the
statements, averments and submissions in the main body of the

Reply as part and parcel of this Affidavit as if the same are

——— reproduced herein ad-seriatim, with a view to avoid repetition and

for the sake of brevity.

3. I say that whatever stated in the Reply and the present Affidavit is
true and correct to the best of my knowledge, information and

belief and the legal advice, which I believe to be true.

Solemnly Affirmed at Pune on this { th day of November, 2020.

)

W/
Seal of Company Affiant
BEFORE ME

bt
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AY MORESHWAR MHA
JADVOCATE & NOTARY
GOVT. OF INDIA
REGD. No. 8148

SANJAY
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T ANNVEXVRE — K- 1

To, ,

ashtriya Harit Adhikaran
(National Green Tribunal)
West Zone,

“Agarkar Nagar, Pune- 411001

Subject: Withdraw Case No. 69/2018, appealed on 01.10.2018.

.Hon’ble Sir,

I, Vijay Kumar Lahanu Jethe, Founder & Chairman of Hirwai Paryawaran Sangh,.I
was appealed case against M/s. Amul Satellite Dairy on dated 01.10.2018.

Some local People told me that Amul Satellite Dairy doing Pollution of Bhima
River. But I do not have sufficient proof & evidence to regarding this matter.

With this letter I request Hon’ble Court to withdraw this case no. 69/2018 which
was appealed on dated 01.10.2018 against Amul Satellite Dairy.

It is our huble request that if it is possible to return all documents which was
submitted to Hon’ble Court. My inwarad no. 143/2018 and case no. 69/2018.

I want to withdraw this case in a state of good health, free from any external
influence or pressure with stable mind and have not consumed any kind of sedative

or alcohol.

Requesting Hon’ble Court to withdraw this case no. 69/2018 permanently & I have
no say in this case further in future.

Thanking You

Vijay Kumar £a ianu Jethe

BEFORE ME

el ’7

1.0, WAGHIMARE
. ADVOCATE & NOTARY

GOVT, OF INDIA, PUNE

NOTED AND REGISTEREDAT
- SERIAL NOhaS L G




i\ {{IRVAYEE PARYAVARAN SANGH

WESTERN ZONE BENCH, PUNE

... (Under section 14,15,16,17,8% 18(1) of the National Green Tribunal
/i, Act, 2010) \ Y2

R © APPLICATION NO. ~~~ &J/2018

L : W)

1IN THE MATTER OF:

(Protection of Environment and Social Organisationj
Registration No. 1672/2013 (Maharashtra State)
Through its Founder Chairman: Mr.Vijayakumar L Jethe,
Age-45 Years, Occ.Social Service,

Office at:C/o- Govinda Appa ghodekar, ‘Ghodegaon Palastica,
Tal-Ambegaon, Dist-Pune-410503 77 Applicant

VERSUS

1. ’i‘he Manager,
Amul Sattelite Dairy Pvt.Ltd.
A/p-Chandoli, Kadus Road,

Tal-Khed, Dist-Pune-4 12105
Maharashtra State. ' ...---Respondent No.

—

2. The State of Maharashtra,
Through the Principal Secretary,
Forest & Environment Department,
Mantralaya, Mumbai ------Respondent No.

[\9]

3. The Chairman,
Central Pollution Control Board,
Parivesh Bhavan, Arjun Nagar,
New Delhi, 110032 , -----<Respondent No.

w

4. The Chairman,
Maharashtra Pollution Control Board,
Kalpataru Point, 3rd & 4t Floor,
Opp.Cinemax Theatre,
Sion(Fast), Mumbai - 400022 —-----Respondent No.

£

5. The Chairman,
Maharashtra Pollution Control Board,
Jog Centre, W akadewadyi,
Shivaji Nagar, Pune — 411005 --e-—-Respondent No.5

U




APNEXURE - R -2

MAHARASHTRA POLLUTION CONTROL BOARD
: REGIONAL OFFICE, PUNE

B e 3 Fioor “Jog Center

avion i

. Wakdewad Mumbai-Pune Road.

P Pune - 411003

Consent Nt MPCBAG © <95 53

Consent to Operate under Seetion 26 § ih
Pollution) Act, 1974 & under Section 2
Poilution} Act, 1981 and Authorization / l{tﬁm:*wai «xf& uthurwmz ,
the Iiamrdnm Wastes: U\iarm*rvnu,m Handling & Transbound M{mzmgnt} iiuﬁ% .

wrrod as Water Act, Al : v IM& setivelyl.

CONSENT s hereby granted to




continuously seogs to gk o the guahits of the tresied effluent o the
foollow g sl

| Cpid Cetwoon Chh o
Codasti
L

Suspended Solods CONOE L0 NGO

POl G s 27 Dhea, O RN Lo e

.

NIy SN Lo oxeeed Uhi
g (hl & Grease

Mot o exeeed g
o T

IR

Chlordes
Sulpluites

Effluent Disposal: The treated trade
AT

I Sewage  Bffluent Treatment: The applicant shall  provide
! sy e as s warranted withopelevence to ntluent quatiny
1e same continuously so as I -l g

age Biflue : :
tend and remainimg shall be d




5. CONDITIONS UNDER AJR ACT:
R The applicant

111 install g comprehensive control
coplrol eguimenls as s warranted with
cmisson and operate and mainin Ll

achievi the level ol pollut

Tne continuousiy
Als o the bHowing standaeds

Control Bgquipment:
Dust eollector of sulficent o souree of
partiealate matler cmissi o Lo




L
|

o

o

= Zfﬁ}{"a“%‘ -
Q.;%lig,if':' BRitarho i

e The apphican
Padder, platl
apere oy anspes

sitached 1o

* ] ot Water Gonerator
| 2 } Flor Water Clenerator ;
S O § TR P RN




é Lo The gt e to dieplas amd oo thie datae onbine autsrde the lactory
main gate i Moarathn & Enghsh both onsa (ot ddisplay board n the
sianner and the veport of the conplianee along with photopraph shall be
subnritied 1o thee office & eomcerned Regonad Office’ Sub Rewional

O
o shall e eensnredd tay the Daaedone waete s Poneilod s mmanged &

dispesed of =iy o aceordanee winhothe Hozaedons Waste T3 & TAD

Hades, Suis

9. Industry shall comply with following general conditions: * -

The applicant shall maintain good housekeeping and take ad
for eonival ol poliution [ TR e
ronnding avea inhal « :

The applicant shall bring i 38% of the available open land

sant shall provide an alterate electyic pawer s
all pelivtwn cont Taeilities fnstalled by heapy
willy the term | st

all

‘ alter quantity, quality
of the effluent / oo ;
without previoy




s

ther preuns

thotit prejuc
WS or Feaulation

vohe ¢

.

.




Rl laki) lah2ls 03k ‘Rirake b likpy lodpjioks ‘blir ki
(W10) 2013 ot {piyge

..,,,._, ,,_V
=l LE2s
?.._ui 3

& --Rb b 0 ladbibk
ANNd 041 NOIND S

SIINAOHI N TIW NOLLYHdu-0u) 1341810 vaivy




MAHARASHTRA

L\ T 4
N\ 4

ANVEXURE ~ R-1y (o114 .

Bill No. :

00011

| 6

Date : 53 \QT { \{;
Maharashtra Pollution Control Board

Put Bubber Barmp of Address

Phone Nushey s Eynadl Address

© ‘/Amv\ﬁ <ode U 3 Doy

C/‘sﬁO T & &, WMU,?»@ U\ﬂn&ob

Tt khedd, DisePune

Dear Sir,

Subject : Bill for Collection / Analysis charges of JVS

* Itisintended to collect Vi gilance Sample of Industrial/Domestic effluent, Air Ambient/ Stack, Hazardous Waste
etc. of industry along with industry representative. Accordingly sample of your industry was collected by the under-
signed along with industry representative. Your effluent, Air, H-W. sample will be analysed for the following parameters.

Parameteres to be analysed (Please Tick)

(ET3-

o)

\\/ "\‘_‘ e "\,--'// \s_..... ,,,,,,,
Domestic pH BOD COD D.O. S.S. OIL & GREASE
Industrial TDS s "“-Chlorides Sulphate
Effluent :
Alr Ambient SO2 RSPM NOx
Stack S02 TPM | AcidMist | HCL
Leachates Mixture of . .
Haz. Waste Preparation Heavy Metal Toicity Lead He Chiorides
Sulphate
“The Charge for collection and analysis of your effluent sample, Air sample, HW Sample etc. are as under:
Particulars Effluent Air Hazardous Noise
' Waste
Stack AAQM 1*Location |2 Location
TPM | Gases ’
Collection Chargesin Rs. | X
Analysis ChargesinRs. | £ § D
Total in Rs.
Rupees in Words : 2290 f S

The payment may please be made by Demand Draft / Cheque in favour of “Maharashtra Pollution

Control Board” & submit to the office along with copy of bill. Further, note that the analysis report will be sent
to you only on receipt of payment.

CX
Industry Representative

o

Regional / Sub Regional Officer
M.P.C. BOARD

Fle% O 1cer

M.P.C. BOARD
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BillNo.: 87368

— Date: 1/ / < peri @

MAHARASHTRA
=—=—~—  Maharashtra Pollution Control Board

L\ T [
N

Fut Bubber Blamp of Address

Fhone Mumbers, Email Address

To,

Mis. — Aol Qaleltile Bt |
Goode. 7 & &, Vil g&\m‘;o(i
Ty Yheo Bugk. Pume

-Subject : Bill for Collection / Analysis charges of JVS

Dear Sir,

. A o
Itis intended to collect Vigilance Sample of Industrial/Domestic effluent, Air Ambient / Stack, Hazardous Waste
etc. of industry along with industry representative. Accordingly sample of your industry was collected by the under-
signed along with industry representative. Your effluent, Air, H.W. sample will be analysed for the following parameters.

Parameteres to be analysed (Please Tick) @ %’“Q ourel-

o o

Domestic pH' BoD” | coB_- D.O. S.S. | OIL&GREASE
Industrial TDS Chlorides Sulphate -
Effluent ‘ , ‘
Air Ambient S02 RSPM NOx
Stack S02 TPM | Acid Mist | HCL
, Leachates Mixture of - .
Haz. Waste Preparation Heavy Metal Toxicity Lead Hg Chiorides
Sulphate
“The Charge for collection and analysis of your effluent sample, Air sample, HW Sample etc. are as under:
. . Hazardous .
Particulars Effluent Air Waste Noise
Stack AAQM 1*Location | 2" Location

TPM Gases

Collection Charges in Rs. .ﬁl‘:ﬁf"”

Analysis ChargesinRs. [|460T—

Total in Rs. LU\ D |

Rupees in Words : Two A cudo® Two H Jn_ e ) A, Teum. 0wq\7,
‘ The payment may please be made by Demand Draft / Cheque in favour of “Maharashtra Polllition
Control Board” & submit to the office along with copy of bill. Further, note that the analysis report will be sent

to you only on reggipt of payment.
G

-

%\ 0 L - Regional / Sub Regional Officer Field Officer
Industry Representative M.P.C. BOARD M.P.C. BOARD

A
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB - REGIONAL OFFICE PUNE -2

Tel .No : 020- 25816451 21 flgor, Jog Center Building,
Fax : 020- 25811029 MAHARASHTRA Near Vodafone, Wakdewadi,
E-mail.:sropune2@mpch.govin sessesmm— Pune —411003.

m
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g Dater- \2- & 201 E
Visit' Report

1. Name & Address of Industry :-M/s. ML@A 8 0&\‘@‘.@\“@1 @’”:’Z& |
oo 75 & VN e ol Aol
). \Ched BASY” Pune

2. Date of Visit - yo- 628 2
N 6.5 39 225
3. Industry Representative =\ ’\’-”’zs“ﬁ\mu% 65\ \gk\m’ %‘@gﬂ@ A
. ol T, -~ CoWA
- }p\<fﬂ3$\\ﬁ WM“&MVK
4. Consent Status - MU%\\.G\ oasA) Ard. \- & 2\ &
| 5. Validity of consent - u,\M"'D. [0 oo Wt ot

PR
| ' . WY ko (& E
6. . Purpose of visit :- Mm i 5‘%" Of‘\'s' Qy\ﬁ%

Tahgl\der ed. .

AWTAR

Observations made during the visit:-
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MAHARASHTRA

To,

APNEXURE - R- 6

Bill No.:

Date

Y
108258 |S&

Maharashtra Pollution Control Board

M/s. BMAA! Sg&gll 3 tg; X zg“x‘
G L8, Wl C]Aom?éx\)
avll= K\Mo R, CD?Q— Pure - -

Dear Sir,

It is intended to collect Vigilance Sample of Indu

Subject : Bill for Collection / Analysis Charges of JVS

{al Domestic effluent, Air Ambient/Stack, Hazardous Waste

etc. of industry along with industry representative. Accordingly sample of your industry was collected by the under-
signed along with industry representative. Your effluent, Air, H.W. sample will be analysed for the following parameters.

oeekom D Treated wakes e R Ave m;@m

—

Parameters to be analysed (Please Tick)

@’G—u&e& WWWWMM

Domestic | \PH L-Bop | _-COD [_<5. |_eff & GREASE
Industrial \/TI,)S \/C(hlorides L}lﬂﬁ'hate
Effluent
Ai Ambient SO2 RSPM NOx
ir
Stack SO2 TPM Acid Mist | HCL
Leachates Mixture of .. e
Haz. Waste Preparation Heavy Metal Toxicity Lead Hg Chiorides
Sulphate

The Charge for collection and analysis of your effluent sample, Air sample, HW Sample etc. are as under:

Particulars Effluent Air HaVz‘?arstzgus Noise
_ Stack AAQM 1" Location | 2nd Location
TPM Gases
Collection Charges inRs. | 300 -+
Analysis Charges inRs. /] W /-'"
Total in Rs. A D 20—
Rupees in Words : QY‘Q/‘H\‘D\U ) é_ ’l‘Nf/flJ«y n v

The payment may please be made by Demand Draft / Cheque/ in favour of "Maharashtra Pollution
Control Board" & submit to the office along with copy of bill. Further, note that the analysis report will be sent

to the only g

Industry Re\)

eipt of payment.

Pl

l)bsentatlve

Regional / Sub Regional Officer
M.P.C.

BOARD

(
FE%

M.P.C. BOARD




MAHARASHTRA POLLUT!ON CONTROL BOARD -

- SUB REGIONAL OFFICE PUNE - \ Yﬂ
NO MAHARASHTR/: Date of Visiz_lﬁ \DS ]7/0_19

INSPECTION “===» REPORT
“W"

1. Name of the Factory, Address & Tel. Nos. 2. Fact Officer's Contacted, Phone Nos.
‘mehmyl Satedlile. D Ty + Praaod Wuray Mitham,
GERD o L2 WAl Enanddl; F”M’”;f Toms e, § 764739 225

Vo PR aithae ) amul dedey com
Ta\- «e/’q\ DR ?\w\e . ’
4. Industrial Effluent
3. \Validity Of Consent upto 3o 10L{T%’)/i : - ‘ Treatment Disposal
LEAAK M*/DayD.E.D %;: M3/ Day Not Provided Nalla, Creek,
Applied/ Not Applied ___ vpn,— MIDC/Local Body
, : -prnmary Sewerage System
5. Spot Observations | ,Se?:‘ondary on l:nd forirrg.  h—
Ml Discharge ' I 1l Je{,'ary g:’:gpﬁ_ncy :
pr | 4 3 + /’—' L3 6. Operation & Maintenance

Smell - I

T OK | Awvg. Poor
Calour/Physical . 9 -
Appearance . ETP \

7.. House Keeping p'Sp osal — M :

: - — RecordKeeping - |- e
OK Avg. Poor

‘Mfg. Plant “ 8. Solid waste / Hazardous waste
{ZTP Storage Arrangements S @-R A0

9. CessRetums - : Treatment and Disposal -V—“Mﬁﬂ,(ra&

Submitted upto Arrangements W% ' K—/T w%

Paid up 0 . ' 10. Air Pollution

11. Open Space Available DL dornd. . Rroblem  Control System OandM
| TreePlantations done JMM Loard SPM Jro. 7 o L At

Proposed - 20 dard
so2 GenAdalid WYon B
12. Details of Samples Collected Nox < »
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- poanreesp| PN EXVURE ~ K— 4 \ “\

An IS0 9001:2015
Certified Company

SHREEJ AGUA TREATMENT PVT. LTD. Gented Company
ertiee Sawonimentel Solutions {nder e Reo]

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018

vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara

Lab: 1 &4, Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411 019

Ph: 020-27423939 sFax: 020-27421127 eCustomer Care No. +91 9225247365

Web: www.shreejiaqua.com eEmail: Info@shreejiaqua.com

Laboratory Recognised by Ministry' of Environment, Forest & Climate Change, Govt. of India.
ULR: TC704220000000041P

) TEST REPORT
Lab Inward No. : SL/19-20/01/A/12 Date of Sampling : 10/01/2020
Client Name: Start of analysis : 11/01/2020
M/s. Amul Satellite Dairy, Pune (Kaira District Co- End of Analysis : 14/01/2020

| Operative Milk Producers’ union Ltd.)
Village-Chandoli, Pune-Nashik Highway, Khed, Report Date : 16/01/2020

Rajgurunagar, Pune —410505. Sample Drawn By : SATPL Team on 10-11/01/2020
Order / Reference: PO NO. K430090298 dated 20/12/2019
Monitoring For : Ambient Air Monitoring

Sampling Procedure : As per IS 5122 & As per Customer Requirement
Limits : National Ambient Air Quality Standards vide GSR 826 (E) Dated 16.11.2009

Sampling Location : Near Main Gate

Lateral Distance : 10.0 meter “ Duration : 24 Hrs.
Receptor Height: 3.0 meter o Time : 10:30 am to 10:30 am
~ RESULTS
Sr.
No. Parameters Results Unit Limits Reference Method
1 | Sulphur Dioxide (SO,) 27.68 pg/m? <80 IS 5182(Part-2)2001
2 | Oxides of Nitrogen (NO,) 20.59 pg/m’ <80 IS 5182(Part-6)2006
3 | Particulate Matter PMyo 74.77 pg/m’ <100 IS 5182 (Part 23)2006
4 | Particulate Matter PMys 42.07 pg/m? <60 CPCB Guidelines Volume-1:2013
5 | *Carbon Monoxide (CO) 1.3 mg/m> | <04(1hr) IS 5182(Part-10):2003
B 6 | *Lead as (Pb) BDL ug/m® <1.0 IS 5182(Part-22)2004
7 | Ozone (03) 10.57 pg/m® | <180(1 hr.) IS 5182(Part-9):2009
8 | Ammonia (NH;) 14.30 pg/m® < 400 APHA 3 Edition (401)1988
9 | *Benzene (CgHe) BDL pug/m* <05 IS 5182 (Part 11):2006
10 | *Benzola)Pyrene (BaP) BDL ng/m’ <01 IS 5182 (Part 12):2004
11 | *Arsenic (As) BDL ng/m’ <06 APHA 3" Edition (302)1988
12 | *Nickel (Ni). BpL .| ng/m’ <20 APHA 3" Edition (16)1988

Note: BDL= Below Detectable limits.
*Marked parameters are not included in NABL scope.
REMARK: Reference to above mentioned monitoring report all the parameters are within the limits.

--—-End of Test Report-----
Authorized Signatory

~
Dr. Archara Waykole
(Laboratory Head)

Pagelof1




| Shreeji]|

SHREEJI AQUA TREATMENT PVT. LTD.

novative ravironmenial Solutions Under One Roof

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018

Vadodara: Plot No.1, Shah Ind. Park -1, vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 1 &4, Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411 019

Ph: 020-27423939 eFax: 020-27421127 eCustomer Care No. +91 9225247365

Web: www.shreejiagua.com oEmail: Info@shreejiaqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India

L
An 1SO 9001:2015

Certified Company
OHSAS 45001 : 2018

ULR: TC704220000000042F

TEST REPORT
Lab Inward No. : s1/19-20/01/A/13 Date of Sampling : 10/01/2020
Client Name: start of Analysis : 11/01/2020
M/s. ‘Amul Satellite Dairy, Pune (Kaira District Co- End of Analysis : 14/01/2020
Operative Milk Producers’ union Ltd.) Report Date : 16/01/2020
VilIage-ChandoIi, Pune-Nashik nghway, Khed, sample Drawn By : SATPL Team on 10/01/2020
Rajgurunagar, Pune — 410505. : TR

order / Reference: PO NO. K430090228 dated 20/12/2019 - . =

Monitoring For : Stack Emission Monitoring '

Sampling Procedure : Each Analytical method covers the sampling procedure as well

Limits : As per MPCB Consent Copy of Customer o
- STACK DETAILS
Identification : Hot Water Boiler-1 P
Shape : Round | Cross sectional area (m’) 0.9505 i
Height (m) - 20.0 | Fuel Used HSD
Material of Construction MS Consumption of Fuel (Lit/hr) 50.0
Temperature (K) 477 | Velocity Of Flue Gases (m/s) 9.64
Diameter at port (m) 1.1 Volume Of Flue Gases (Nmalhr) 20621.52
. RESULTS
Sr. _—
No Description Results Unit Limit Method
1 | particulate Matter as (PM) 74.52 mg/Nm® 150.0 IS 11255 (Part 1)1985
2 | Sulphur Dioxide (SO,) 78.72 mg/Nm3 - 1511255 (Part 2)1985
Remark- : Reference to above mentioned monitoring report all the parameters are within the limits.
Authorized Signhatory
\\' e
‘ N <
Dr. Archana Waykole
(Laboratory Head)

pagelofl
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An1SO 9')01:2015 i
Certified Company

SHREEJI AQUA TREATMENT PVT. LTD. Genied Company,
imspenrpetiie F ol Selisicng Hnder (e Hant

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, pune:411 018

Vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara

lLab: 1 &4, Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411019

Ph: 020-27423939 eFax: 020-27421127 eCustomer Care No. +91 9225247365

Web: www.shreejiagua.com oEmail: Info@shreejiaqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India

ULR: TC704220000000043F

TEST REPORT
Lab Inward No. : SL/19-20/01/A/14 Date of Sampling : 10/01/2020
Client Name: Start of Analysis : 11/01/2020
M/s. Amul Satellite Dairy, Pune (Kaira District Co- End of Analysis : 14/01/2020
Operative Milk Producers’ union Ltd.) Report Date : 16/01/2020
Village-Chandoh', Pune-Nashik Highway, Khed, ) Sample Drawn By : SATPL Team on 10/01/2020
Rajgurunagar, Pune — 410505. ’ : c ’

‘Order / Reference: PO NO. K430090298 dated 20/12/2019
Monitoring For : Stack Emission Monitoring )
Sampling Procedure : Each Analytical method covers the sampling procedure as well

T

Limits : As per MPCB Consent Copy of Customer

STACK DETAILS
Identification : Hot Water Boiler-1l
Shape Round | Cross sectional area (m?) 0.5282
Height (m) 10.0 | Fuel Used HSD
Material of Construction MS | Consumption of Fuel (Lit/hr) -—-
Temperature (K) 457 | Velocity Of Flue Gases (m/s) 9.83
Diameter at port (m) 0.82 | Volume Of Flue Gases (Nm?*/hr) 12203.64
RESULTS
'::;. Description Results' Unit Limit Method
1 | particulate Matter as (PM) 78.85 mg/Nm3 150.0 IS 11255 (Part 1)1985
2 | Sulphur Dioxide (SO,) 54.36 mg/Nm? - 1S 11255 (Part 2)1985

Remark- : Reference to above mentioned monitoring report all the parameters are within the limits.

----- End of Test Report-----

Authorized Sigpatory

Dr. Archana Waykole
(Laboratory Head)
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An 150°9001:2015
Certified Company

SHREEJI AQUA TREATMENT PVT. LTD. ortfed Compary.

Gemauptive Favironmenta! Soiutions Under One Roof

WL

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018
Vadodara: Plot No.1, Shah ind. Park-1, \/adodara—Sain Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 18&4,Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411019
Ph: 020-27423939 eFax: 020-27421127 sCustomer Care No. +91 9225247365
. Web: www.shreejiagua.com eEmailt Info@shreejiaqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India

ULR: TC704220000000044F

TEST REPORT
Lab Inward No. : SL/19-20/01/A/15 . Date of Sampling : 10/01/2020
Client Name: Start of Analysis : 11/01/2020
M/s. Amul Satellite Dairy, Pune (Kaira District Co- End of Analysis : 14/01/2020
Operative Milk Producers’ union Ltd.) Report Date : 16/01/2020
Village-Chandoli, Pune-Nashik Highway, Khed, Sample Drawn By : SATPL Team on 10/01/2020
Rajgurunagar, Pune — 410505. S .

‘Order / Reference: PO NO. K430090298 dated 20/12/2019
Monitoring For : Stack Emission Monitoring ‘ .
sampling Procedure : Each Analytical method covers the sampling procedure as well

T e

Limits : As per MPCB Consent Copy of Customer

STACK DETAILS

Identification : DG Set-100 KVA
Shape - Round | Cross sectional area (m°) 0.3849
Height (m) 1.7 Fuel Used HSD
Material of Construction MS | Consumption of Fuel (Lit/hr) -
Temperature (K) 404 | Velocity Of Flue Gases (m/s) 10.05
Diameter at port (m) 0.7 | Volume Of Flue Gases (Nm3/ hr) 10300.65
RESULTS
I\Sl:. Description Results Unit . Limit Method
1 | Particulate Matter as (PM) 44.88 mg/Nm?* 150.0 IS 11255 (Part 1)1985 -
2 | sulphur Dioxide (SO;) 36.91 mg/Nm?® IS 11255 (Part 2)1985

_IRemark- : Reference to above mentioned monitoring report all the parameters are within the limits.

----- End of Test Report-----

Authorized Signatory
(D

\
Dr. Archana Waykole
(Laboratory Head)

Page 1of1
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SHREEJI AQUA TREATMENT PVT. LTD.

innovaiive Eavironmental Sclutipns Hnder One Roof

21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018

165

An 1SO 9001:2015
Certified Company
OHSAS 45001 : 2018

Pune:

Vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 1 &4, Shreeji Terrace Apt. plot No. 53, Purna Nagar, Chikhali, Pune: 411 019

ph: 020-27423939 eFax: 020-27421127 eCustomer Care No. +91 9225247365

www.shreejiaqua.com eEmail: Info@shreejiagua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India.

ULR : TC704220000000045F

TEST REPORT

Lab Inward No. : SL/19-20/01/A/16

Date of Sampling : 10/01/2020

'Rajgurunagar, Pune — 410505.,

Client Name ;

Start of analysis : 10/01/2020

M/s. Amul Satellite Dairy, Pune (Kaira District

End of Analysis : 11/01/2020

Co-Operative Milk Producers’ union Ltd.)

Report Date : 16/01/2020

V_illage-Chandoli, Pune-Nashik Highway, Khed,

Sample Drawn By : SATPL Team on 10-11/01/2020

Order / Reference: PO NO. K430090298 dated 20/12/2019

Monitoring done by : SATPL Team on 10-11/01/2020

Monitoring For : Noise Level Reading, NLR

ey, e

Sampling Procedure : As Per CPCB Guideline & Customer’s requirement

Sampling Location : Near Main Gate

Lateral Distance : 10 meter from Main Gate

Time : 10:00 am to 10:00 am

Sampling Duration : 24 Hrly

Limits : As per Ministry of Environment & Forest Notification Dated 11/01/2010

NOISE LEVEL MONITORING

Date :\} ¥ | Time Noise Level, dB(A). | Date @ Time Noise Level, dB(A)
7N
6amto 10 pm 10 pmto 6 am
10-11/01/2020 . 68.6 10-11/0 .
(Day Time) /01/2020 (Night Time) 48.13
Note: Limit during Day Time < 75 dB (A) & Limit during Night Time <70 dB (A)
-----End of Test Report-----
Authorized Sig‘n\“aﬁ)ry

.

N
P dh

Dr. Archa/ﬁa Waykole
(Laboratory Head)

This report cannot be reproduced in parts. The results relate to sample tested.
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SHREEJI AQUA TREATMENT PVT. LTD.

t£

An ISO 9001 :20,15
Certified Company
OHSAS 45001 : 2018

Weh:

21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018

Innovative Envirenmental Solutions tnier Cne Roof

Pune:

Vadodara: Plot No.1, Shah Ind. park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 1&4,Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411019

Phe 020-27423939 #Fax: 020-27421127 eCustomer Care No. +91 9225247365

www.shreejiaqua.com oEmail: Info@shreejiagua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India.

ULR : TC704220000000046F

TEST REPORT

Lab Inward No. : SL/19-20/01/A/17

Date of Sampling : 10/01/2020

Client Name:

M/s. Amul Satellite Dairy, Pune (Kaira District
Co-Operative Milk Producers’ union Ltd.)
Village-Chandoli, Pune-Nashik Highway, Khed,
Rajg'urunagar,_Pune —410505.,

Start of analysis : 10/01/2020

End of Analysis : 11/01/2020

Report Date : 16/01/2020

Sample Drawn By : SATPL Team on 10-11/01/2020

Order / Reference: PO NO. k430090298 dated 20/12/2019

Monitoring done by : SATPL Team on 10-11/01/2020

Monitoring For : Noise Level Reading, NLR

Sampling Procedure : As Per CPCB Guideline & Customer’s requirement

- Sampling Location : Near ETP Area

Lateral Distance : 10 meter from ETP Area

Time: 10:30 am to 10:30 am

Sampling Duration : 24 Hrly

Limits : As per Ministry of Environment & Forest Notification Dated 11/01/2010

NOISE LEVEL MONITORING
Date X\ { Time Noise Level, dB(A) Date @ Time Noise Level, dB(A)
AN
6 amto 10 pm 10 pmto 6 am
10-11/01/2020 . 72.7 - .
fo1/ (Day Time) 10-11/01/2020 (Night Time) 58.84

Note: Limit during Day Time < 75 dB (A) & Limit during Night Time < 70 dB (A)

----- End of Test Report---—-

Authorized Signatory

Dr. Archdha Waykole
(Laboratory Head)

This report cannot be reproduced in parts. The results relate to sample tested.
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SHREEJI AQUA TREATMENT PVT. LID. S 5001 1 2018

innovative Environmental Solutions Under One Roof

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018
vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara

Lab: 184, Shreeji Terrace Apt. plot No. 53, Purna Nagar, Chikhali, Pune: 411 019
Ph: 020-27423939 eFax: 020-27421127 eCustomer Care No. +91 9225247365
Web: www.shreejiagua.com oEmail; Info@shreejiaqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India.
ULR : TC704220000000047F

TEST REPORT

Lab Inward No. : SL/19-20/01/A/18 Date of Sampling : 10/01/2020
Client Name : Start of analysis : 10/01/2020
‘M/s.  Amul satellite Dairy, Pune (Kaira District End of Analysis : 11/01/2020

Co-Operative Milk Producers’ union Ltd.)
Village-Chandoli, Pune-Nashik Highway, Khed, :

Rajgurunagar, Pune — 410505.,
Order / Reference: PO NO. K430090298 dated 20/12/2019.

Monitoring done by : SATPL Team on 10-11/01/2020 _
Monitoring For : Noise Level Reading, NLR
Sampling Procedure : As Per CPCB Guideline & Customer’s requirement

Report Date : 16/01/2020
Sample Drawn By : SATPL Team on 10-11/01/2020

Sampling Location : Near DG Set Lateral Distance : 10 meter from DG Set

Time : 11:00 am to 11:00 am Sampling Duration : 24 Hrly

Limits : As pef Ministry of Environment & Forest Notification Dated 11/01/2010

NOISE LEVEL MONITORING
Date X / Time . Noise Level, dB(A) Date @ Time Noise Level, dB(A)
/AN
6 amto 10 pm 10 pm to 6 am
. 10-11/01/2020 . 69.2 - .
101/ (Day Time) 10-11/01/2020 (Night Time) 59.08
Note: Limit during Day Time < 75 dB (A) & Limit during Night Time < 70 dB (A)
----- End of Test Report-----
Authorized Signatory

\ At
.

Dr. Archdna Waykole
(Laboratory Head)

This report cannot be reproduced in parts. The results relate to sample tested. Page 1of1
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Certified Company
OMSAS 45001 : 2018

~SHREEJI AQUA TREATMENT PW. LTD.

Innovative Environmental Sofutions Under One Roof

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411018

vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 18.4,Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411019

T 020-27423920 eFax: 020-27421127 eCustemer Dave Mo, 101 0225247365

Web: www.shreejiagua.com eEmail: Info@shreejiagua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Govt. of India.
ULR : TC704220000000048F

TEST REPORT

Lab Inward No. : $L/19-20/01/A/19 Date of Sampling : 10/01/2020

Start of analysis : 10/01/2020

End of Analysis : 11/01/2020

Report Date : 16/01/2020

Sample Drawn By : SATPL Team on 10-11/01/2020

Client Name:

M/s. Amul Satellite Dairy, Pune (Kaira District
Co-Operative Milk Producers’ union Ltd.)
Village-Chandoli, Pune-Nashik Highway, Khed,
Rajgurunagar, Pune —410505.

Order / Reference: PO NO. K430090298 dated 20/12/2019

Monitoring done by : SATPL Team on 10-11/01/2020

Monitoring For : Noise Level Reading, NLR ' o

Sampling Procedure : As Per CPCB Guideline & Customer’s requirement '

' Sampling Location : Near Dispatch Area

Lateral Distance : 10 meter from Dispatch Area

Time :11:30 am to 11:30 am Sampling Duration : 24 Hrly

Limits : As pef Ministry of Environment & Forest Notification Dated 11/01/2010

NOISE LEVEL MONITORING

Date :§ L Time Noise Level, dB(A) Date Time Noise Level, dB(A) .
AN
6 amto 10 pm 10 pmto 6 am
10-11/01/2020 . 71.6 10-11 .
) (Day Time) 0-11/01/2020 (Night Time) 58.96
Note: Limit during Day Time < 75 dB (A) & Limit during Night Time < 70 dB (A)
----- End of Test Report-----
Authorized Signatory
k g
Dr. ArcHana Waykole
. (Laboratory Head)
This report cannot be reproduced in parts. The results relate to sample tested. Page1of1
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SHREEJI AQUA TREATMENT PVT. LTD. S sa01 2018

navative Environmental Solutions Under One Roof

Pune: 21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411 018
Vadodara: Plot No.1, Shah Ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara

Lab: 1 84, Shreeji Terrace Apt. Plot No. 53, purna Nagar, Chikhali, Pune: 411 019
ph: 020-27423939 eFax: 020-27421127 eCustomer Care No. +91 9225247365
Web: www.shreejiaqua.com oEmail: Info@shreejiagqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Gouvt. of India.

ULR No. : TC704220000000062F :
TEST REPORT
16/01/2020
Sample / Report No.- SL/19-20/01/E/32
| Name of Customer ' M/s. Amul Satellite Dairy, Pune (Kaira District Co-Operative Milk Producers’ union
. Ltd.)
Address of Customer Village-Chandoli, pune-Nashik Highway, Khed, Rajgurunagar, Pune - 410505.
Order / Reference PO NO K430090298 dated 20/12/2019
Sample declaration as provided by customer :
‘Nature of Sample ETP Inlet Water
- Batch No. NA L :
" sample Drawn by SATPL Team on 11/01/2020 |Sample Received On 11/01/2020
Start of Analysis 11/01/2020 End of Analysis wn | 16/01/2020
Sample Container : Polyethylene Container Sample Quantity 02 lit.
Sampling Procedure APHA 1060 (Part B)
Limits NA
Parameters Results | " Limits I Unit ‘ Method
Chemical Testing | .
pH 9.38 NA | - APHA, 23" Edition 2017/ 4500-H+B
Total Suspended Solids (TSS) 420.0 . NA mg/lit APHA, 23" Edition 2017/ 2540-D
.| Total Dissolved Solids {TDS) 1452.0 NA meg/lit APHA, 23" Edition 2017/ 2540-C
Chemical Oxygen Demand (COD) 1694.1 NA mg/lit APHA, 23" Edition 2017/ 5220-C
(2'85)'1 ;"z';oaé?:rygegas:ma"d 677.0 NA mg/lit 153025 (Part 44):1993
Chloride ' 115.27 NA mg/lit APHA, 23" Edition 2017/ 4500 CI' B
Sulphate 2.5 NA mg/lit APHA, 23" Edition 2017/4500-5042'E
Oil & Grease 4.0 NA mg/lit IS 3025 (Part 39):1991
Note: NA-Not Applicable.
Authorized Signatory
Dr. Archana Waykble
(Laboratory Head)

This report cannot be reproduced in parts. The results relate to sample tested

Pagelofl
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An 150 9001:2015
Certified Company

SHREEJI AQUA TREATMENT PVT. LTD. Senitea Company,

innovative Environmental Solutions Under Dine Roof
21 A, Shreeji Complex, Nehru Nagar, Pimpri, Pune:411018

i e:
rl‘ajgodara: Plot No.1, Shah ind. Park - 1, Vadodara-Savli Road, Lamdapura. 391 775 Dist. Vadodara
Lab: 1 &4, Shreeji Terrace Apt. Plot No. 53, Purna Nagar, Chikhali, Pune: 411 019
Phe 020-27423939 oFai: 020-27421127 eCustomer Care Nop. +91 2225247365
Web: www.shreejiagua.com eEmail: Info@shreejiaqua.com

Laboratory Recognised by Ministry of Environment, Forest & Climate Change, Gouvt. of India.

ULR No. : TC704220000000063F
TEST REPORT
16/01/2020
Sample / Report No. SL/19-20/01/E/33
Name of Customer M/s. Amul Satellite Dairy, Pune (Kaira District Co-Operative Milk Producers’ union
’ Ltd.) ;
Address of Customer Village-Chandoli, Pune-Nashik Highway, Khed, Rajgurunagar, Pune — 410505.
Order / Reference PO NO K430090298 dated 20/12/2019
Sample declaration as provided by customer : '
‘Nature of Sample - ETP Outlet Water ~
- .Batch No. , NA i
Sample Drawnby - SATPL Team on 11/01/2020 | Sample Received On 11/01/2020
Start of Analysis 11/01/2020 End of Analysis - 7116/01/2020
.| Sample Container Polyethylene Container Sample Quantity 02 lit.
Sampling Procedure APHA 1060 (Part B) T
Limits As per MPCB Consént copy of customer
pParameters Results | Limits | Unit | Method
Chemical Testing )
pH 8.20 5590 | - APHA, 23" Edition 2017/ 4500-H+B
Total Suspended Solids (TSS) 62.0 <100.0 mg/lit APHA, 23" Edition 2017/ 2540-D
Total Dissolved Solids (TDS) 1036.0 <2100.0 mg/lit APHA, 23" Edition 2017/ 2540-C
Chemical Oxygen Demand (COD) 75.29 <250.0 mg/lit APHA, 23" Edition 2017/ 5220-C
(z'glf;' ;'T;gé?:fgegas:ma"d 30.0 . <300 me/lit IS 3025 (Part 44):1993
Chloride . 74.47 <600.0 mg/lit APHA, 23" Edition 2017/ 4500 CI' B
‘Sulphate 21.0 " <1000.0 mg/lit | APHA, 23" Edition 2017/4500-504" E
Oil & Grease . <2.0 <10.0 mg/lit 1S 3025 (Part 39):1991
Note: NA-Not Applicable.
[Remark- Reference to above testing parameters, given ETP Outlet water sample meets with limits as per consent.
----- End-of Test Report-----
Authorized Signatory
=
Dr. Arc&g%le
(Laboratory Head)
Pagelof1




ANALYSIS REPORT

I
ANALYTICAL
) SERVICES

7]

Client’s Name & Address Report No./ULR No. TC732319000000132P
To, ' Issue Date. 27/07/2019
M/s. Amul Satellite Dairy Gat | Date of Receiving. 20/07/2019 ]
No.7&8,Village :Chandoli,Tal |Lab Reference No. JV/TA/19-20/07/098
:Khed,Dist Pune Date of Analysis. 22/07/2019 to 26/07/2019
Nature of Sample Sample Name Sample Received By
Water ETP Outlet JV Analytical Services
RESULTS
Sr. . MPCB
h
No. Parameter Results | Units Limits Standard Method
1 | pH 6.6 - 5.5-9.0 | APHA 4500-H*B,23 Ed.2017
2 | Chemical Oxygen Demand 166 mg/lit | <250 |1S3025(Part58):2006
Biological Oxygen Demand . .
3 @ 27°C for 3 days 56 mg/lit | <100 IS 3025(Part 44):1993,RA 2003
4 | Total Dissolve Solids 1206 | mg/lit| <2100 | APHA2540C, 231 Ed.2017
5 | Total Suspended Solids 50 mg/lit <100 APHA 2540 D, 234 Ed.2017
6 | Oil & Grease ' 6 mg/lit <10 APHA 5520 B, 231 Ed.2017
7 | Chloride 318 | mg/lit| <600 | APHA 4500 CI-B, 23 Ed.2017
8 | Sulphate 290 mg/lit | <1000 | APHA 4500-S04*E, 23rd Ed.2017

Remark & Observation: All above tested Parameters are within MPCB limits.

For JV Analytical Services

o s

A Baay

Sarika Chavan Ananda Patil Rupali Chandrekar .
(Chemist) (Checked By) (Authorized Signatory )

1. Results relate only to the sample tested.

2. Testreport shall not be reproduced except in full, without written approval of the laboratory
3. Thisreport in full or in part, shall not be used for advertising or legal action

-End of Report-

JV Analytical Services
" Accredited by: NABL ( As Per Std 1SO/IEC 17025:2005) & NABET (Certificate No.NABET/EIA/1720/1A0022)

Recoghized by: MOEF & CC,Govt.Of India (Notification N0:8.0.1953(E)Valid Upto 01/06/2021), Certified by: IS0 9001:2008 & OHSAS 18001:2007
Address: 2™ & 3" Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

Tel:7350658988 Email: jvlabpune@gmail.com , sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com
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ANAI YTICAL
SERVICES
ANALYSIS REPORT
Client's Name & Address Report No./ULR No. TC732319000000083P
To, Issue Date. 29/04/2019
M/s. Amul Satellite Dairy Gat | Date of Receiving. 22/04/2019
No.7&8,Village :Chandoli,Tal | Lab Reference No. JV/ASD/19-20/04/012
:Khed,Dist Pune Date of Analysis. 22/04/2019 to 27/04/2019
Nature of Sample Sample Name Sample Received By
Water ETP Outlet JV Analytical Services
RESULTS
Sr. .. .| MPCB d
No. Parameter Results | Units Limits Standard Metho
1 |pH 6.9 -- 5.5-9.0 | APHA 4500-H*B,23r4 Ed.2017
2 | Chemical Oxygen Demand 154 mg/lit <250 1S 3025(Part 58):2006
Biological Oxygen Demand .
< :1993,RA 2003
3 | @ 275C for 3 days 54 | mg/lit| <100 |IS3025(Part44):19
4 | Total Dissolve Solids 1192 | mg/lit| <2100 | APHA 2540C, 23+ Ed.2017
5 | Total Suspended Solids 52 mg/lit| <100 | APHA 2540D, 23+ Ed.2017
6 | 0il & Grease 7 mg/lit <10 APHA 5520 B, 234 Ed.2017
7 | Chloride 122 | mg/lit| <600 | APHA 4500 Cl-B, 23"Ed.2017
8 | Sulphate 156 mg/lit | <1000 | APHA 4500-S042°E, 234 Ed.2017

Remark & Observation: All above tested Parameters are within MPCB limits.
For JV Analytical Services

— Amit Patil Tushar Rodge Rupah Chandrekar
(Chemist) (Checked By) {Authorized Signatory )

1. Results relate only to the sample tested.
Test report shall not be reproduced except in full, without written approval of the laboratory
3. Thisreportin full or in part, shall not be used for advertising or legal action

Lad

-End of Report-

¥V Analytical Services

Accredited by: NABL ( As Per Std ISO/IEC 17025:2005) & NABET ((‘ ertificate No.NABET/EIA/1720/1A0022)

Recognized by: MOEF & CC,Govt.Of India (Notification No:S.0.1953(E)Valid Upto 01/06/2021) , Certified by: ISO 9001:2008 & OHSAS 18001:2007
Address: 2™ & 3" Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

Tel:7350658988 Email: jviabpune@gmail.com , sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com
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‘f
ANALYTICAL / 7
SERVICES

ANALYSIS REPOR
' Client’s Name & Address Report No./ULR No. TC732319000000065P
To, Issue Date. 25/03/2019
M/s.Amul Satellite Dairy Gat | Date of Receiving. 20/03/2019
No.7&8,Village :Chandoli,Tal Lab Reference No. JV/ASD/18-19/03/0578
:Khed,Dist Pune Date of Analysis. 20/03/2019 to 25/03/2019
Nature of Sample Sample Name Sample Received By
Water ETP Outlet JV Analytical Services
RESULTS
ST Parameter Results | Units MPCB Standard Method
No. Limits
1 |pH 6.7 -- 5.5-9.0 | APHA 4500-H+*B,23rd Ed.2017
- 2 | Chemical Oxygen Demand 176 mg/lit | <250 | IS 3025(Part 58):2006
Biological Oxygen Demand .
t <100 : ,RA 2003
3 @ 27°C for 3 days 69 | mg/li IS 3025(Part 44):1993,RA
4 | Total Dissolve Solids 1270 |mg/lit | <2100 | APHA 2540 C, 234 Ed.2017
5 | Total Suspended Solids 66 | mg/lit| <100 |APHA 2540D,23Ed.2017
6 | Oil & Grease 5 mg/lit <10 APHA 5520 B, 234 Ed.2017
7 | Chloride - 130 mg/lit <600 APHA 4500 CI-B, 2314 Ed.2017
8 | Sulphate 178 | mg/lit| <1000 | APHA 4500-SO,2E, 23 Ed.2017

Remark & Observation; All above tested Parameters are within MPCB limits.
For JV Analytical Services

o N\ -
2, _—.:;,_4.‘: \ a4

Sarika Chavan Tushar Rodge Rupali Chandrekar
(Chemist) (Checked By) (Authorized Signatory )

1. Results relate only to the sample tested.
Test report shall not be reproduced except in full, without written approval of the laboratory
3. Thisreport in full or in part, shall not be used for advertising or legal action

L

-End of Report-

v Analytlcal Services

Accredited by: NABL ( As Per Std 1SO/IEC 17025:2005) & NABET (Certificate No.NABET/EIA/1720/1A0022)

Recognized by: MOEF & CC,Govt.Of India (Notification No:S.0.1953(E)Valid Upto 01/06/2021) , Certified by: 1SO 9001:2008 & OHSAS 18001:2007
Address: 2" & 3" Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

- Tel:7350658988 Email: ;vlabpxme@gmaxl com , sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com
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ANALYTICAL
) SERVICES
ANALYSIS REPORT
Client’s Name & Address Report No./ULR No. TC732319000000107P
To, Issue Date. 25/06/2019
M/s. Amul Satellite Dairy Gat Date of Receiving. 18/06/2019
No.7&8,Village :Chandoli,Tal Lab Reference No. JV/AD/19-20/06/073
:Khed,Dist Pune Date of Analysis. 18/06/2019 to 24/06/2019
Nature of Sample Sample Name sample Received By
Water ETP Outlet JV Analytical Services
RESULTS
St Parameter Results'| Units N,IP(.:B Standard Method
No. Limits
1 | pH 6.8 - 5.5-9.0 | APHA 4500-H+B,23¢ Ed.2017
2 | Chemical Oxygen Demand 168 |mg/lit| <250 |IS3025(Part58):2006
Biological Oxygen Demand . <
<100 t 44):1993,RA 2003
3 @ 27°C for 3 days 54 mg/lit 1 IS 3025(Part 44)
4 | Total Dissolve Solids 1120 | mg/lit | <2100 | APHA 2540 C, 23 Ed.2017
5 | Total Suspended Solids 57 mg/lit | <100 | APHA 25400D, 23~ Ed.2017
6 | Oil & Grease 8 mg/lit <10 APHA 5520 B, 23rd Ed.2017
7 | Chloride 328 | mg/lit| =600 | APHA 4500 Cl-B, 23 Ed.2017
8 | Sulphate 380 | mg/lit | <1000 | APHA 4500-SO4%E, 234 Ed.2017

Remark & Observation: All above tested Parameters are within MPCB limits.

For JV Analytical Services

A Lo i G \?ﬁy/)

Ananda Patil Manasi Sabne Rachina Singh
{Chemist) {Checked By) {Authorized Signatory }

oy

Results relate only to the sample tested.
Test report shall not be reproduced except in full, without written approval of the laboratory
3. This reportin full or in part, shall not be used for advertising or legal action

e

-End of Report-

JV Analytical Services

Aceredited by: NABL ( As Per Std ISG/1EC 17025:2005) & NABET {Certificate No.NABET/EIA/1720/1A0022)

Recognized by: MOEF & CC,Govt.Of India (Notification No:S5.0.1953(E)Valid Upto 01/06/2021) , Certified by: ISO 9001:2008 & OHSAS 18001:2007
Address: 2 & 3™ Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

Tel:7350658988 Email: jviabpune@gmail.com , sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com
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JV V35
W/, ANALYTICAL
gt SERVICES

ANALYSIS REPORT
Client’s Name & Address Report No./ULR No. TC732319000000090P
To, Issue Date. 25/05/2019
M/s. Amul Satellite Dairy Gat Date of Receiving. 20/05/2019
No.7&8,Village :Chandoli,Tal | Lab Reference No. JV/AD/19-20/05/046
:Khed,Dist Pune Date of Analysis. 20/05/2019 to 25/05/2019
Nature of Sample Sample Name Sample Received By
Water ETP Qutlet JV Analytical Services
RESULTS
Sr. . MPCB .
No. Parameter Results | Units Limits Standard Method
1 |pH 6.8 - 5.5-9.0 | APHA 4500-H+B,23r¢ Ed.2017
2 | Chemical Oxygen Demand 160 mg/lit | <250 IS 3025(Part 58):2006
Biological Oxygen Demand . y
< : , 0
3 @ 27°C for 3 days 52 mg/lit 100 | 1S 3025(Part 44):1993,RA 2003
4 | Total Dissolve Solids 1102 | mg/lit | <2100 | APHA 2540 C, 234 Ed.2017
5 | Total Suspended Solids 52 mg/lit <100 APHA 2540 D, 2374 Ed.2017
6 | Oil & Grease 8 mg/lit <10 APHA 5520 B, 23rd Ed.2017
7 i Chloride 298 | mg/lit <600 APHA 4500 CI-B, 2374 Ed.2017
8 | Sulphate 320 mg/lit | <1000 | APHA 4500-S042E, 234 Ed.2017

Remark & Observation: All above tested Parameters are within MPCB limits.
For JV Analytical Services

Amit Patil ’ Tushar Rodge Rachna Singh
{(Chemist) (Checked By) (Authorized Signatory )

1. Resuits relate only to the sample tested.
2. Test report shall not be reproduced except in full, without written approval of the laboratory
3. This report in full or in part, shall not be used for advertising or legal action

-End of Report-

JV Analytical Services

Accredited by: NABL ( As Per Std 1SO/IEC 17025:2005) & NABET (Certificate No.NABET/EIA/1720/1A0022)

Recognized by: MOEF & CC,Govt.Of India (Notification No:5.0.1953(E)Valid Upto 01/06/2021), Certified by: 150 9001:2008 & OHSAS 18001: 2007
Address: 2% & 3™ Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

Tel:7350658988 Email: jvlabpune@gmail.com , sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com




ANALYTICAL , 7
SERVICES
ANALYSIS REPORT
To, Issue Date. 10/10/2019
M/s. Amul Satellite Dairy Gat Date of Receiving. 04/10/2019
No.7&8,Village :Chandoli,Tal | Lab Reference No. JV/AD/19-20/10/301
:Khed,Dist Pune Date of Analysis. 04/10/2019 to 09/10/2019
Nature of Sample Sample Name Sample Received By
] Water ETP Outlet JV Analytical Services
RESULTS
Sr. Parameter Results | Units N.IP(.:B Standard Method
No. Limits .
1 |pH 6.50 -- 5.5-9.0 | APHA 4500-H+B,23 Ed.2017
2 | Chemical Oxygen Demand 69 mg/lit | <250 | IS3025(Part 58):2006
- Biological Oxygen Demand ' . <1 11993 RA 2003
3 @ 27°C for 3 days 26 mg/lit 00 IS 3025(Part 44):1993, .
4 | Total Dissolve Solids 1520 | mg/lit | <2100 | APHA 2540C, 23 Ed.2017
5 | Total Suspended Solids 12 mg/lit | <100 | APHA 25400D, 23" Ed.2017
6 | 0il & Grease 04 mg/lit <10 APHA 5520 B, 23 Ed.2017
7 | Chloride 12 mg/lit <600 APHA 4500 CI-B, 23+ Ed.2017
8 | Sulphate 560 | mg/lit| <1000 | APHA 4500-SO42E, 23 Ed.2017

Remark & Observation: All above tested Parameters are within MPCB limits.

For JV Analytical Services

Accredited by: NABL ( As Per Std JSO/IEC 17025:2005) & NABET

y N
S A D] %’
Manasi Sabne Ananda Patil Rupali Chandrekar
(Chemist) (Checked By) (Authorized Signatory )

1. Results relate only to the sample tested.

2. Testreport shall not be reproduced except in full, without written approval of the laboratory

3. Thisreportin full or in part, shall not be used for advertising or legal action

-End of Report-
JV Analytical Services

(Certificate No.NABET/EIA/1720/1A0022)

- Recognized by: MOEF & CC,Govt.Of India (Notification No:S.0.1953(E)Valid Upto 01/06/2021), Certified by: IS0 9001:2008 & OHSAS 18001:2007

Address: 2™ & 3™ Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020

Tel:7350658988 Email: jvlabpune@gmail.com , sales@jvanalyticalservices.com Web:wwwyvanalyticalservices.colm




5y '
g ‘\f <
), ANALYTICAL H—/
® SERVICES

ANALYSIS REPORT
To, Issue Date. 26/08/2019 .
M/s. Amul Satellite Dairy Gat | Date of Receiving. 19/08/2019
No.7&8,Village :Chandoli,Tal Lab Reference No. JV/AD/19-20/08/255
:Khed,Dist Pune Date of Analysis. 20/08/2019 to 25/08/2019
Nature of Sample Sample Name Sample Received By
Water ETP Outlet JV Analytical Services
RESULTS
ST Parameter Results | Units N.IP(.:B ' Standard Method
No. Limits
1 |pH 6.6 - 55-9.0 | APHA 4500-H*B,237 Ed.2017
2 | Chemical Oxygen Demand 192 mg/lit | <250 | IS 3025(Part 58):2006
Biological Oxygen Demand . <
< : 3,RA 2003
3 | @279C for 3 days 71 |mg/lit| <100 |IS3025(Part 44):1993,RA
4 | Total Dissolve Solids 1202 |mg/lit | <2100 | APHA 2540 C,23r4Ed.2017
5 | Total Suspended Solids 72 mg/lit | <100 | APHA 2540D, 23" Ed.2017
6 | Oil & Grease : 8 mg/lit <10 APHA 5520 B, 23t Ed.2017
7 | Chloride 358 | mg/lit <600 APHA 4500 ClI-B, 23r¢ Ed.2017 .
8 | Sulphate 490 | mg/lit| <1000 | APHA 4500-S042E, 234 Ed.2017

Remark & Ohservation: All above tested Parameters are within MPCB limits.

For JV Analytical Services

A dzan ) e RS

Ananda Patil Manasi Sabne Rachna Singh
(Chemist) (Checked By) (Authorized Signatory )

1. Results relate only to the sample tested.
2. Test report shall not be reproduced except in full, without written approval of the laboratory
3.  This reportin full or in part, shall not be used for advertising or legal action

-End of Report-

JV Analytical Services
Accredited by: NABL ( As Per Std 1SO/IEC 17025:2005) & NABET (Certificate No.NABET/EIA/1720/1A0022)

Recognized by: MOEF & CC,Govt.Of India (Notification N0:S.0.1953(E)Valid Upto 01/06/2021), Certified by: 150 9001:2008 & OHSAS 18001:2007
Address: 2" & 3™ Floor, Samay Apartment, Bhau Patil Road,Bopodi ,Pune-411020
Tel:7350658988 Email: jvlabpune@gmail.com, sales@jvanalyticalservices.com Web:www.jvanalyticalservices.com




 INSTA POLLUTECH LABS bl Co

7 _“ Feaartirigs ¥ (Cmdiona ing S IS 12008
“Imrat” , Galli No. 23 B, Raikamagar, Opp. Mor Bunglow, Dhayarigaon. Sinhagad Road. O O 2o
Pune - 411 041. Phone : 020 - 24392871 M. ;432%W095786y8ﬂ980n nhaga i g:gs:li1sl§,|g:fz;9rg71
Effluent Sample Analysis Report
REPORT NO. IPL/T/02/221 l DATE OF ISSUE 15/02/2018
N 4 Add M/S. AMUL SATELITE DAIRY Order Reference
ame an ress ' CHANDOLI, PUNE.
Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type .
Sampling Location - ' Sampll:zg:ix:;tlty/ 1 Lit. x1 bottle
Date of Sampling -- Date of Sample Receipt | - 03/02/2018
Sampling Procedure --
f letion of
Date of Start of Analysis 03/02/2018 Date o Af\oar;;zi: fon 12/02/2018
LIMITS
SR NO. | PARAMETER RESULT PRESEA'::CB:D BY UNITS METHODS OF ANALYSIS
. APHA 22" Edition, Part 4500 H'B,
1 pH | 7.6 5.5T09.0 - page 4.92
‘ . Not to Exceed . APHA 22" Edition, Part
2 |T.Ss.8 67.00 100 meg/lit. 5540D,Page 2.66
' Not to Exceed ) APHA 22" Edition, Part 2540C,
3 T.D.S. 1458 2100 mg/lit. Page 2-65
Not to Exceed APHA 22" Edition, Part 5220B
4 .0.D. it. ’ '
C.0 140 250 mg/lit page 5-17
5 B. O. D. FOR 3 DAYS AT 25 Not to Exceed me/lit 'APHA 22" Edition, Part
27°C 30 s 52108B,Page 5-5
6 | OIL & GREASE 6.2 Not t°1g"°eed mg/lit. APHA 22™ Part 5520 B, Page 5-40
Not to Exceed APHA-22" Edition, Part 4500-CI B
CHLORIDE 3 it. ’ ’
! 65 600 mg/lit page 4-75
Not to Exceed APHA 22" Edition, Part 4500 5042'
8 PHATE it. ' .
SUL 251 1000 meg/lit E, Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

TECHNICAL MANAGER - QUALITY MANAGER

Results related to sample(s) drawn from client only. .
This certificate shall not be reproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recognized By MoEF, GOVERNMENT OF INDIA, NEW DELHI
UNDER E.PACT 1986, VIDE GR NO 2850(E) SR. No. 102 Valid upto 06/12/2017

@ Katariys : 501, Marayan Peth, 2nd Fioor, Ganesh Prasad Co-op. Hag. Society, Pune - 411 030 Tole = 24480522
~E-mail instapolivtechiveni net, instapolitech@gmail com  Visit us at www istalab. com



INSTA PO LLUTECH LLABS |
= S sy B Cadiewiinn Shoeroe S0 2001, 2008 ) ?
“Grneat” . Gallil No. 23 B, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon. Sinhagad Road, gﬁsk‘g%fo"%w7
pune - 411 041. Phone : 020 - 24392871 M. : 94220 09576 Reg, No. : RI91/7721
Effluent Sample Analysis Report
REPORT NO. IPL/T/11/20491 l DATE OF ISSUE 08/11/2017
Nam d Add M/S. AMUL SATELITE DAIRY Order Reference
ame ang Address CHANDOLI, PUNE.
sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type
Sample Quantity / .
i i - 1 Lit. x1 bottle
Sampling Location Packing i
Date of Sampling -- Date of Sample Receipt 02/11/2017
Sampling Procedure --
Date of Completion of
i 08/11/2017
Date of Start of Analysis 02/11/2017 , Analysis /11/
) LIMITS
- SR) PARAMETER RESULT PRES:,::'?:D BY UNITS METHODS OF ANALYSIS
APHA 22" Edition, Part 4500 H'B,
1 pH 7.6 5.5T09.0 -- Page 4-92
Not to Exceed . APHA 22" Edition, Part 2540D,Page
2 |T.S.S 49.50 100 mg/lit. 566
Not to Exceed APHA 22" Edition, Part 2540C
T. o e H . ’ ’
3 D.S 1390 2100 mg/lit page 2-65
' Not to Exceed APHA 22" Edition, Part 52208
4 .0.D. . it , )
C.0 192 250 mg/lit Page 5-17 .
5 B. 0. D. FOR 3 DAYS AT 26 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
27°C 30 g/1tt 5.5
Not to Exceed . nd
A6 OIL & GREASE - 7.3 10 mg/lit. APHA 22", Part 5520 B, Page 5-40
Not to Exceed APHA 22" Edition, Part 4500-Cl B
7 | CHLORIDE 7 it. ! ’
472 600 meg/lit Page 4-75
Not to Exceed APHA 22" Edition, Part 4500 SO, E
] SULPHATE 255 it. ! '
| ¢ 1000 me/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

" TECHNICAL MANAGER QUALITY MANAGER

Results related to sample(s) drawn from client only.
This certificate shall not be reproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recognized By MOEF, GOVERNMENT OF INDIA, NEW DELHI

UNDER E PACT 1986, VIDE GR NO 2850(E) SR. No. 102 Valid upto 06/12/2017
5. M Katariys - 501, Narayesn Path, 2nd Floor, Ganesh Prasad Co-op. Heg Society, Sune - 411 030, Tele
Cornamil | instanotiviech@®vant net instapoliutechi@omail com Visit us at | www nstalab com

24480542




“trorat

Pune - 411 041. Phone : 020 - 24392871 M. : 94220 09576

Effluent Sample Analysis Report

INSTA POLLUTECH LABS

Sty ety B (CndErme Cin Sl e
. Galli No. 23 B, Raikarnagar, Opp. Mor Bungiow, Dhayarigaon, Sinhagad Road.

1.C SE
1SO 9001 2008
15O 140012004

OMSAS 18001:2007
Reg. No. : RIS1/7721

) ~REPORT NO. IPL/T/10/20245 ! DATE OF ISSUE 09/10/2017
d Add M/S. AMUL SATELITE DAIRY Order Reference
Name and Address CHANDOLI, PUNE.
Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type
. ) Sample Quantit .
Sampling Location - mppaiing ity / 1lit.x1 bottle
Date of Sampling - Date of Sample Receipt 03/10/2017
Sampling Procedure ’ -
f letion of
| pate of start of Analysis 03/10/2017 Date o A‘;‘;’;;':i: on 07/10/2017
LIMITS
I:g PARAMETER RESULT PRES:;::E:D BY UNITS METHODS OF ANALYSIS
' APHA 22" Edition, Part 4500 H'B,
1 pH 7.8 5.5T09.0 -- Page 4-02
Not to Exceed . APHA 22" Edition, Part 2540D,Page
2 |T.S.S 47.86 100 mg/lit. 2-66
Not to Exceed . APHA 22" Edition, Part 2540C,
3 |T.D.S. 1357 2100 mg/lit. Page 2-65
' Not to Exceed APHA 22" Edition, Part 52208
4 .0.D. it » P .
C.0.D 186 250 mg/lit Page 5-17 '
5 B. O.D. FOR 3 DAYS AT 21 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
27°C 30 B/ 5-5
' Not to Exceed o nd :
6 OIL & GREASE 6.8 10 mg/h:tl.t APHA 22™ Part 5520 B, Page 5-40
Not to Exceed APHA 22™ Edition, Part 4500-Cl B
CHLORIDE 487 it. ’ ,
600 me/lit Page 4-75
Not to Exceed . APHA 22" Edition, Part 4500 SO.ZE
8 SULPHATE 6 . ! ’
262 1000 me/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

- v
e

TECHNICAL MANAGJﬁ

‘‘‘‘‘ / 2n) .

QUALITY MANAGER

Results related to sample(s) drawn from client only.

This certificate shall not be reproduced except in full without the written permission of authorize

d signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recognized By MoEF, GOVERNMENT OF INDIA, NE W DELHI

UNDER E.PACT 1986, VIDE GR NO. 2850(E) SR. No. 102 Valid upto

5. B Matariys @ 501, Narayan Peth, 2nd Fioor, Ganesh Prasad Co-op. Hsg. Society, Pune - 411 030,

£.mail mstapoliutech@vsnl nel,

06/12/2017
Tele & 24480522

nstapohuech@grnail com  Visit us al wwwy instalab. com




iatigg B it Crina S i

“imrat” . Galli No. 23 B, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon, Sinhagad Road,

INSTA POLLUTECH LABS LR& o

Pune - 411 041. Phone : 020 - 24392871 M. : 94220 09576.

Effluent Sample Analysis Report

18)

1ISO 9001: 2008
ISO 14001:2004

OHSAS 18001:2007
Reg. No. : RI91/7721

REPORT NO. IPL/T/09/20218 | DATE OF ISSUE 13/09/2017
N ) d Add M/S. AMUL SATELITE DAIRY Order Reference
amfi’ﬁ_:eisﬁ~ CHANDOLI, PUNE. B
Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type
: ’ Sample Quantit .
Sampling Location - a pPag(ing v/ 1 Lit. x1 bottle
Date of Sampling - Date of Sample Receipt 02/09/2017
Sampling Procedure ’ -- ‘ ‘
. Date of Completion of
Date of Start of Analysis 03/09/2017 Analysis 12/09/2017
- LIMITS
,33 PARAMETER RESULT PRES&':'E:D BY UNITS METHODS OF ANALYSIS
: APHA 22" Edition, Part 4500 H'B,
1 | pH 7.4 5.5T0 9.0 - page 4-92
' Not to Exceed . APHA 22™ Edition, Part 2540D,Page
2 |T.S.S 47.78 100 mg/lit. 2-66
. Not to Exceed . 1 APHA 22" Edition, Part 2540C,
3 |T.D.S 1344 2100 mg/lit. Page 2-65
Not to Exceed . APHA 22™ Edition, Part 52208,
4 |C.O.D 179 550 mg/lit. page 5-17
5 B. O. D. FOR 3 DAYS AT 23 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
27°C 30 g/t 5-5 :
6 | OIL & GREASE 6.4 Not t°1g"°ee°' mg/lit. APHA 22™ Part 5520 B, Page 5-40
Not to Exceed APHA 22" Edition, Part 4500-Cl B
HLORID it ) ,
CHLORIDE 495 600 mg/lit page 4-75
Not to Exceed APHA 22" Edition, Part 4500 SO.”E
.SULPHATE it. , ,
8 | SULPH 257 1000 me/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

\ “

G AT

(\)x |

TECHNICAL lg/IANAGER

(e

QUALITY MANAGER

Results related to sample(s) drawn from client only.

This certificate shall not be reproduced except in full without the writte

n permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

" Environment Laboratory Recognized By MOEF, GOVERNMENT OF INDIA, NEW DELH i
UNDER E.PACT 1986, VIDE GR NO 2850(E) SR. No. 102 Valid upto 06/12/2017

i M. Mastartya © 501, Narayan Peth, 2nd Floor,
instapoiulechgBvant net,

£ -t

Ganesh Prasad Co-op. Hsg. Society, Pune - 411 030. Tele - 24480522
instapoihutech@gmail. com  Visit us al www instalab.com




STA PO
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1N

LLUTECH LABS

“imrat” . Galli No. 23 B, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon, Sinhagad Road,

Pune - 411 041. Phone @ 020 - 24392871 M. : 94220 09576

Effluent Samplé Analysis Report

ISO 9001 2008
ISO 14001:2004

OHSAS 18001:2007
Reg. No. : RI91/7721

REPORT NO.

IPL/T/08/20207

DATE OF ISSUE

11/08/2017

Name and Address

M/S. AMUL SATELITE DAIRY
CHANDOLI, PUNE.

Order Reference

Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type
’ Sample Quantity / .
i i 1 Lit. x1 bottle
Sampling Location packing it. x
Date of Sampling Date of Sample Receipt 03/08/2017
Sampling Procedure ) -
f Completion of
| Date of Start of Analysis 03/08/2017 Date of Completion 10/08/2017
L . Analysis
. LIMITS
SR* PRESCRIBED BY -
S OF ANALYSI
NO. PARAMETER RESULT MPCB UNITS METHODS OF AN S
APHA 22" Edition, Part 4500 H'B,
1 | pH 7.8 5.5T09.0 - page 4-92
Not to Exceed , APHA 22" Edition, Part 2540D,Page
2 |T.SS 61.25 100 mg/lit. 2-66
Not to Exceed . APHA 22" Edition, Part 2540C,
3 |T.D.S. 1373 2100 mg/lit. Page 2-65
' Not to Exceed APHA 22™ Edition, Part 52208
4 |cC.0.D. : it. ’ ,
0.D 167 250 mg/lit Page 5-17 .
s . B 0D FOR 3 DAYS AT ”7 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
27°C 30 g/t 5.5
6 | OIL & GREASE 5.9 Not t°1g"°eed mg/lit. APHA 22™ Part 5520 B, Page 5-40
' Not to Exceed APHA 22" Edition, Part 4500-CI B
CHLORIDE it. ’ ,
435 600 meg/lit Page 4-75
Not to Exceed APHA 22™ Edition, Part 4500 SO,*E
8 | SULPHATE 278 it. ' ’
1000 meg/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

TECHNICAL MANAGER

(7Y

QUALITY MANAGER

Results related to sample(s) drawn from client only.
This certificate shall not be reproduced except in full without the written permission o

f authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recognized By MoEF, GOVE RNMENT OF INDIA, NEW DELHI

UNDER E.PACT 1986, VIDE GR. NO 2850(F) SR. No. 102 Valid upto 06/12/2017
Ganesh Prasad Co-op. Hsg Society, Pune - 411 030. Tele
nstapothutech@gmail. com  Visit us at | www instalab.com

5. Wt plavbariys o

501, Nacayan Path, 2nd I,

E-mait nstapoliviach@wsnl net,

2440522




INSTA POLLUTECH LABS

Faatrgy e CmdSiSe riva Sa. l 12008

“imrat” , Galli No. 23 B8, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon, Sinhagad Road, g‘,?s}.“s"?&mmm,
Pune - 411 041. Phone : 020 - 24392871 M. : 94220 09576. Aog. No. : RIS1/7721

Effluent Sample Analysis Report

'REPORT NO. IPL/T/07/20187 | DATE OF ISSUE 14/07/2017
d Add M/S. AMUL SATELITE DAIRY Order Reference
Name and Address CHANDOLI, PUNE. |
sample ETP OUTLET SAMPLE sample Collected by SGM.
Description/ Type
. Sample Quanti .
Sampling Location - pPafll(ing ty/ 1 Lit. x1 bottle
[ Date of Sampling . - Date of Sample Receipt 07/07/2017
Sampling Procedure -
. Date of Completion of
Date of Start of Analysis 13/07/2017 , Analy‘s’is 13/07/2017
LIMITS |
SR PARAMETER RESULT PRESS:"CB:D BY UNITS METHODS OF ANALYSIS
APHA 22" Edition, Part 4500 H'B,
1 | pH 7.2 5.5T09.0 - page 4.92
Not to Exceed , APHA 22™ Edition, Part 2540D,Page
2 | T.S5.8 52.20 100 mg/lit. 2-66
Not to Exceed . APHA 22" Edition, Part 2540C,
3 |T.D.S 1305 2100 mg/lit. Page 2-65
' Not to Exceed . APHA 22" Edition, Part 5220B,
4 |C.O.D. . 149 250 mg/lit. Page 5-17
'5 B. O.D. FOR 3 DAYS AT 75 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
| 27°¢ 30 g/t 5.5
6 | OIL & GREASE 5.1 Not tc;gxceed mg/lit. APHA 22™ Part 5520 B, Page 5-40
Not to Exceed . APHA 22" Edition, Part 4500-Cl B,
) 7 | CHLORIDE 418 €00 mg/lit. bage 4-75
- Not to Exceed APHA 22™ Edition, Part 4500 SO,”E
U HA H . ? ]
l é | SULPHATE 237 1000 mg/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

s N7
TECHNICAL MANA

GER QUALITY MANAGER

Results related to sample(s) drawn from client only.
This certificate shall not be reproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recogmzed By M,QL‘;E,__GQ V&WMAMA m E ﬂ DEI@&.]
UNDER E PACT 1986, VIDE GR. NO 2850(E) SR. No. 102 Valid upto 06/12/2017

LML Matarya - 501, Marayen Peth, 2nd Floor, Ganesh Prasad Co-op. Hsg. Society, Pune - 411 030, Tele
‘ £ ot netnnethtechfusnl ot mstanoth lech@Doman com Visit us at wawnw instatab com

24480522




INSTA POLLUTECH LAE

WP S Y s Ay R

/! ;ﬁ

"tmrat” . Galli No 23 B, Raikarnagar, Qpp. Mor Bungiow Dhayarigaon, Sinhagad Road,

Pune - 411 041, Phone : 020 - 24392871 M. : 94220 09576.

Effluent Sample Analysis Report

1SO 9001: 2008
180 14001:2004
OHSAS 1B001:2007
Amg. No. { AIDY/7721

REPORT NO. IPL/T/06/20156 [ DATE OF ISSUE 10/06/2017
d Add M/S. AMUL SATELITE DAIRY Order Reference
Name and Address CHANDOLI, PUNE.
Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type A
Sample Quantit .
Sampling Location - pPa&(ing v/ 1 Lit. x1 bottle
Date of Sampling -- Date of Sample Receipt 05/06/2017
Sampling Procedure --
C letion of '
Date of Start of Analysis 09/06/2017 Date °Z\n2?;‘;i: fon 09/06/2017
| LIMITS
- Sff PARAMETER RESULT PRES&';':D BY UNITS METHODS OF ANALYSIS
APHA 22" Edition, Part 4500 H'B, -
1 | pH 7.8 5.5709.0 - page 4.92
' Not to Exceed ) APHA 22" Edition, Part 2540D,Page
2 |T.S.S 59.32 100 mg/lit. 566
Not to Exceed . APHA 22" Edition, Part 2540C,
3 | T.D.S 1337 2100 mg/lit. Page 2-65 .
Not to Exceed , APHA 22™ Edition, Part 52208B,
4 | C.0.D. 157 250 mg/lit. Page 5-17
¢ |B.0.D. FOR 3 DAYS AT 28 Not to Exceed me/lit APHA 22" Edition, Part 52108,Page
27°C 30 g/iit- 5.5 '
Not to Exceed . nd
6 OIL & GREASE 5.9 10 mg/lit. APHA 22", Part 5520 B, Page 5-40
Not to Exceed , APHA 22" Edition, Part 4500 ClB,
| 7 | CHLORIDE 440 €00 mg/lit. page 4-75
. Not to Exceed . APHA 22™ Edition, Part 4500 SO,”E,
8 | SULPHATE 261 1000 mg/lit. Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.
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TECHNICAL MANAéER

QUALITY MANAGER

Results related to sample(s) drawn from client only.
This certificate shall not be reproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.
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“Imeat” . Galli No. 23 B, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon, Sinhagad Road.
Phone - 020 - 24392871 M. : 94220 09576

Effluent Sample Analysis Report

Pune - 411 041

INSTA POLLUTECH LABS

Foutoap S Perc Y SRy AR R N

1 C SHa
1ISO 9001: 2008
ISO 14001:2004

OHSAS 18001:2007
Reg. No. : RI91/7721

185

REPORT NO. IPL/T/05/200122 | DATE OF ISSUE 12/05/2017
N d Add M/S. AMUL SATELITE DAIRY Order Reference
amean ress CHANDOLI, PUNE. :
Sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type ]
Sample Quantit .
Sampling Location - pPagdng v/ 1 Lit. x1 bottle
Date of Sampling ° -- Date of Sample Receipt 05/05/2017
Sampling Procedure --
, Date of Completion of
Date of Start of Analysis 05/05/2017 €o An"a'y‘;i: ! 11/05/2017
LIMITS
s o PARAMETER RESULT PRES;::'EED BY UNITS METHODS OF ANALYSIS
H 27 55709.0 APHA 22™ Edition, Part 4500 H'B,
e ) ) ) Page 4-92
Not to Exceed . APHA 22" Edition, Part
2 T.S.S 78.00 100 mg/lit. 5540D,Page 2-66 .
Not to Exceed : APHA 22™ Edition, Part 2540C,
3 T.D.S. 1440 2100 mg/lit. page 2-65
Not to Exceed . APHA 22™ Edition, Part 52208,
4 C.0.D. 191 250 mg/lit. Page 5-17
5 B. 0. D. FOR 3 DAYS AT 19 Not to Exceed me/lit APHA 22" Edition, Part
.27°C 30 g/t 5210B,Page 5-5
6 | OIL& GREASE 4.8 Not tolgxceed mg/lit. APHA 22™ Part 5520 B, Page 5-40
' Not to Exceed APHA 22" Edition, Part 4500-CI B
HLO it. ’ ’
B 7 CHLORIDE 232 £00 mg/lit page 4-75 |
Not to Exceed . APHA 22" Edition, Part 4500 SO4~
s. | SULPHATE 185 1000 mg/lit. £ Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

TECHNICAL MANAGER

(e,

{
QUALITY MANAGER

Results related to sample(s) drawn from client only.

This certificate shall not be ¢

eproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.
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INSTA POLLUTECH LABS

Foatongs S ke S Gtr mnemris ar o iS 1 : 2008:

- . Galli No. 23 B. Raik . Opp. Mor Bunglow, Db i : SO 14001:2004
LA N 2 R o1 o S avaat ooaye . Docr Sinnagad Road: Elprlhrbed
Effluent Sample Analysis Report |
REPORT NO. |PL/T/12/20021 ] DATE OF ISSUE 12/12/2016
N d Add M/S. AMUL SATELITE DAIRY Order Reference
Name and Address CHANDOLI, PUNE.
sample ETP OUTLET SAMPLE sample Collected by SGM
| Description/ Type B N
' Sample Quantity / .
i i - : 1 Lit. x1 bottle
Sampling Location Packing .
Date of Sampling -- Date of Sample Receipt 03/12/2016
Sampling Procedure -~
Date of Completion of
Date of Start of Analysis- 03/12/2016  Daie of Lomp 07/12/2016
. Analysis
‘ LIMITS
- SR PARAMETER RESULT PRES&BPI(B:;D BY UNITS METHODS OF ANALYSIS
APHA 22" Edition, Part 4500 H'B,
1 pH 7.7 5.5T0 9.0 - Page 4-02
Not to Exceed , APHA 22" Edition, Part 2540D,Page
2 |T.S.S 55.68 100 mg/lit. 2-66
Not to Exceed . APHA 22" Edition, Part 2540C,
3 {T.D.S. 1337 2100 mg/lit. Page 2-65
Not to Exceed APHA 22" Edition, Part'’5220B
4 .0.D. it. ’ ’
|0 148 250 meg/lit Page 5-17
B. 0. D. FOR 3 DAYS AT Not to Exceed . APHA 22" Edition, Part 52108B,Page
5 . 28 mg/lit. \
27°C 30 5-5
. - Not to Exceed . nd
6 OIL & GREASE 5.2 10 mg/lit. APHA 22" Part 5520 B, Page 5-40
Not to Exceed APHA 22" Edition, Part 4500-Cl B
7 CHLORIDE 4 it. ’ ’
19 600 mg/lit Page 4-75

Not to Exceed APHA 22" Edition, Part 4500 SO,*E
8 | SULPHATE 25 it. ’ ) ’
? 1000 me/lit Page 4-190

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

. CUA?ZO

P

TECHNICAL MANAGER ' QUALITY MANAGER

A,

Results related to sample(s) drawn from client only.
_This certificate shall not be reproduced except in full without the written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

.t Laboratory Recognized By MoEF, GOVERNMENT OF INDIA, NEW DELHI

Eri O

UNDER E PACT 1986, VIDE GR NO B5(E) SR, No. 102 Valid upto 0611212017
Lo Moatmriye o 507 Narayan Peth, 2nd Floor, Ganesh Prasad Co-op Hag Socety, Pune - 411 030 Tele 24480522
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INSTA POLLUTECH LLABS

e atoqgy B L EndGem Crivn S e o

“Imeat” . Galli No. 23 B, Raikarnagar, Opp. Mor Bunglow, Dhayarigaon, Sinhagad Road.
Pune - 411 041. Phone - 020 - 24382871 M. . 94220 09576,

Effluent Sample Analysis Report

G 85

1SO 89001. 2008
(SO 14001:2004

OHSAS 18001:2007
Aag. Mo. - RIQY/7721

REPQRT NO. [PL/T/11/19995 . | DATE OF ISSUE 14/11/2016
N d Add M/S. AMUL SATELITE DAIRY Order Reference
| Name and Address CHANDOLI, PUNE.
Sample ETP QUTLET SAMPLE Sample Collected by SGM
Description/ Type
Sample Quantit .
Sampling Location - pPac(:lldng v/ 1 Lit. x1 bottle
Date of Sampling -- Date of Sample Receipt 04/11/2016
Sampling Procedure -- '
Date of Completion of
Date of Start of Analysis 04/11/2016 ateo Acnaly':is , 08/11/2016
LIMITS
~-SR PARAMETER RESULT PRES:,;I(B:;D BY UNITS METHODS OF ANALYSIS
APHA 22 Edition, Part 4500 H'B,
1 .| pH 7.4 55T7T09.0 -- Page 4-02
Not to Exceed , APHA 22™ Edition, Part 2540D,Page
2 T.S8.S 50.37 100 mg/lit. 566
T Not to Exceed , APHA 22™ Edifion, Part 2540C,
3| T.D.S. 1342 2100 mg/lit. Page 2-65
Not to Exceed . APHA 22" Edition, Part 52208,
4 | C.0O.D. 133 250 mg/lit. Page 5-17
5 B. O.D.FOR 3 DAYS AT ”c Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page .
27°C 30 B/l 55
Not to Exceed . nd
6 OlL & GREASE 5.6 10 mg/lit. APHA 22™ Part 5520 B, Page 5-40
Not to Exceed APHA 22" Edition, Part 4500-Cl B
7 LORIDE 4 it : :
. CHLORID 14 600 mg/lit Page 4-75
Not to Exceed APHA 22" Edition, Part 4500 5042'E
ULPHA 1 5 ’ X )
3 |S TE 246 1000 mg/lit Page 4-190

- NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

TECHNICAL MANAGER

\"‘\.\\
4‘%@ '

QUALITY MANAGER

Results related to sample(s) drawn from client only.
This certificate shall not be reproduced except in full without the

written permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recogmized By MoEF, GOVERNMENT OF INDIA, NEW DELHI

UNDER E PACT 1986, VIDE GR NO 2850(E) SR. No. 102 Valid upto 06/12/2017
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INSTA P

Fratoags 5 ComtlS mm £

“lenrat”

Pune - 411 041. Phone : 020 - 24392871 M. : 84220 09576

Effluent Sample Analysis Report

QLLUTW@M i AR

_Galli No. 23 B, Raikarnagar, Opp. Mor Bungltow, Dhayarigaon. Sinhagad Road,

ISO 8001: 2008
ISO 14001:2004

QHSAS 1R001:2007
Reg. No. ' RI91/7721

REPORT NO. IPL/T/10/19978 | DATE OF ISSUE 04/11/2016
M/S. AMUL SATELITE DAIRY Order Reference
Name and Address CHANDOLI, PUNE.
sample ETP OUTLET SAMPLE sample Collected by SGM
Description/ Type
. . Sample Quantity / .
- t. x1 bottl
Sampling Location Packing 1 Lit. x1 bottle
Date of Sampling - ' Date of Sample Receipt | 27/10/2016
Sampling Procedure —
f leti
Date of Start of Analysis 27/10/2016 Date of Completion of 03/11/2016
. Analysis
LIMITS
SR PRESCRIBED BY
ANALYSIS
NO. PARAMETER RESULT VIPCB UNITS METHODS OF ANALYS
APHA 22" Edition, Part 4506 H'B,
1 | pH 7.2 5.5T0 9.0 - page 4-92
: Not to Exceed . APHA 22" Edition, Part 2540D,Page
2 |T.s.5 50.52 100 . mg/lit. 566
Not to Exceed . APHA 22™ Edition, Part 2540C,
3 |T.D.S. 1336 2100 mg/lit. page 2.65
Not to Exceed APHA 22™ Edition, Part 52208
4 C O. D H . ’ /]
127 250 me/lit Page 5-17
; |B.0.D. FOR 3 DAYS AT -6 Not to Exceed me/lit APHA 22" Edition, Part 5210B,Page
27°C 30 8/ 5.5
: Not to Exceed . nd
6 | OIL & GREASE 5.9 10 mg/lit. APHA 22" part 5520 B, Page 5-40
Not to Exceed , APHA 22M Edition, Part 4500-Cl B
CHLORIDE 4 ) ’ '
10 600 me/lit Page 4-75
Not to Exceed APHA 22™ Edition, Part 4500 SOK'E
8 | SULPHATE 2 it. »Fd ’
25 1000 mg/lit Page 4-190 '

NOTE: - ALL VALUES ARE IN mg/Lit., EXCEPT pH.

TECHNICAL MANAGER

.
@

(}17“%
QUALITY MANAGER

Results related to sample(s) drawn from client only. .

This certificate shall not be reproduced except in full without the writte

n permission of authorized signatory INSTA POLLUTECH LABS, PUNE.

Environment Laboratory Recognized By MOEF, GOVERNMENT OF INDIA, NEW DELHI

UNDER E.PACT 1986, VIDE GR. N
B Matariya 0 501, Narayan Fath, 2nd Floor, Ganesh

O 2850(F) SR. No. 102 Valid upto OB/12/2047
Prasad Co-op. Hsg Society, Pune - 411 330, Tele’
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